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would also request the State Govern- 
meni to take proper action in this 
regard. Till I get an answer from the 
Central Government through my 
leader or the Leader of the House, 
I request you to convey this message 
and strong protest against what is 
happening there. 

SHRI MAQSOOD ALI KHAN 
(Karnataka): ft is the height of cal- 
lousness that is going on in Karnataka 
and  unabated   killing     is  going    on 
there.   J request the Governmen^ "to 
probe into this. 
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DR. BHAI MAHAVIR (Madhya 
Pradesh): Mr. Vice-Chairman, Sir, 
the Finance Minister has made a very 
heroic but smug effort to paint a 
rainbow on the basis of rains. Ho has 
claimed credit for having kept a 
certain promise which, he said, was 
made to the country by his prede- 
cessor four years back. The promise 
was to repair the damage and restore 
the country's economy to the path of 
stability, growth, and social justice. 
Sir, 'the Finance Minister has probab- 
ly not cared to refer to another pro- 
mise which his leader, the present 
Prime Ministe^, made when the 1980 
elections were fought. Her promise 
was to provide law and order and 
stability of prices. He claims that he 
hac, kept his promise. Has he, really 
speaking. Sir? Talking of law and 
. order, Punjab is a typical example 
of what they have been able to pro- 
vide us. One wonders if the days of 
the Thugs Or the Pindaris have re- 
turned in this God forsaken land. No- 
body's life is secure. Hundreds of 
cold-blooded murdens have been 
committed and with impunity. Of 
course, now, Punjab is under the 
Central rule. I know, what bold 
promises were made on the floor of 
the House and what high hopes were 
roused when President's Rule was 
clamped in Punjab. And we were 
told that the Prime Minister hed 
taken a very bold decision and every- 
thing would be all right. Now it is 
for anyone wh0 hai; eyes to see to 
judge how far things are all right 
there. One can say that the Ad- 
ministration is very heroically trying 
to restore law and order. That 
heroism often borders on the ridi- 
culous. If there is a bandh decided 
by a political party, they stop all 
trains from running. If some mur- 
ders- are committed by people riding 
a (scooter or a motorcycle, they ban 
the plying of all motorcycles and 
scooters. Sir, it is almost like cutting 
off the head in order t0 cure head- 
ache. That is all probably that H«* 
in their power to do. They have 
brought the country to this pass. 

Sir, the  second    promise    was    *° 
stabilise  prices.   What is the record 

in this matter? The all-India con- 
sumer price index with 1960 as the 
base year was 371 in January, 1980. 
It rose to 561 in the 46 months of 
Shrimati Gandhi's benign rai? and 
during the same period the purchas- 
ing power o? the rupee declined 
ipso facto from somewhat less than 
27 paise to less than 18 paise. This 
is the'achievement on the price front. 
Still the Finance Minister claims that 
they have achieved a great deal. And, 
Mr. Pranab Mukherjee is an 'honour- 
able' man. One should believe in 
what he oays. One cannot, however, 
help looking at the facts around him 
before he puts much credence in 
what the Finance Minister has claim- 
ed. 

The relief that  has been given   in 
textiles has been made much of.    Of 
course,, many of the steps showing a 
softness of approach in    this   Budget 
owe thsmselves directly to a 'coming 
event,'   which  the   Finance    Minister 
referred to, by which everybody took 
to mean the next General Elections, 
but as if to cut a joke, he mentioned 
the  Seventh   Plan.  Nobody  took him 
seriously when he departed from the 
text to refer the Seventh Plan. All the 
newspaper comments    that    I    came 
across referred to this 'event' of his 
as meaning the forthcoming General 
Elections which he had In mind. That 
is not a material factor.    Biit,      Sir, 
the relief that he has given to    the 
textile industry, what is    it due Io? 
Is  it due    to    any.   benevolence    or 
magnanimity of the Finance Minister? 
He knew.    Sir.  to    his    discomfiture 
that  our textile    mills    had    unsold 
stocks of more than 227.7 million sq. 
metres of cloth in January 1983   and 
this  unsold stock    increased to  386.6 
million sq. metres in December 1983. 
Almost   one   full   month's   production 
of our textile industry was lying and 
was crushing the life out of our tex- 
tile mills because of low purchasing 
power with    the     masses.   He    has, 
therefore,   given  them   some     relief. 
Very welcome.   We are    happy that 
he has done it. 

He  has  also  given   some  relief  to 
the income-tax payers;  five per cent 
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reduction across the board. But, Sir, 
it jj only because of the illusion of 
money as the economists are prone 
t0 describe it, or as -tlie "veil of 
Money" as Pigou put it, that after we 
have been robbed of our income to 
the excent of 13 or 14 per cent, a 
return of 'Ave per cent appears to . 
be a very great gift to us. That i". 
Sir, what -the Finance Minister has 
done. Then, Sir, there is still an un- 
covered deficit of Rs. 1752 crore1.; 
which, if past experience is any 
guide, is likely to increase and this 
wi'l again lend weight to inflationary 
tendencies. 

• 
Sir, thu rise in tlie price of coal 

which is bound *o lead to a further 
hike in the railway fares and freight 
rates is going to affect Us all round. 
Maybe, they are raised as soon as 
the Budget is passed, the very next 
diy '.he came having a snowballing, 
u:lwct on all types o; prices and 
whatever remains of the promise of 
keeping prices in check will be torn 
io shreds. 

• . 

Sir,  the  Finance Minister has    re- 
ferred to Government's achievements. 
One achievement that J will certain- 
ly concede is that we have, with our 
performance in this     country,  made 
all the pundits of economic develop- 
ment  look like fools.    We were told 
earlier  on  the    authority    of    well- 
known economists,  like for  example. 
Arthur Louis that the    development 
process was only a process of making 
a   country,   transforming  a    countrj' 
from a five per cent saver to a    12 
per cent saver, with all the changes 
and the attitudes in techniques which 
accompany    such    conversion.    Prof. 
Rostor had laid down that if there is 
investment and saving beyond 20 per 
cent, a countrj' is at     the "take off' 
stage.    We have for years now    been 
above that level.    We    are    nowhere 
near a take-off stage, we are nowhere 
near a     transformation which    these 
pundits     of    economic     development 
promised us.    So what we have done 
we have made them look like idiots. 
And when they are confronted with 
the proposition as to what has gone 

wrong with their prophesies, 
they are at a loss to explain. Pro- 
feniOr Rustov was here sometime 
back and this question was posed to 
him. He said he didn't know enough 
oi the facts in India, and therefore 
he could not say. but he tried to make 
out that may be it had1 something to 
do with the performance of the pub- 
lic sector. But I cannot refer to 
public sector, because if I do, I will 
be considered guilty of a sort of 
treason since as per what the Cons- 
titution has ordained for us and what 
the great leaders of the country have 
laid down for us, that is the only 
pain to salvation. And if I were to 
start saying that this has resulted in 
waste and ineffective performance and 
has not yielded the resultis which we 
wanted, nobody will listen to me and 
I wi'l be only dubbed as something 
guilty of either mischief or treason 
or something worse, and with all the 
power that the Government has at 
its command, a battery of criticism 
will be directed against me. This, 
howsver,  is one  part. 

May I remind the hon. Finance 
Minister—who does not happen to 
be present, but I hope it will reach 
him—that there was another promise 
which the Government have been 
making to the people of the country, 
plan after plan, year after year, and 
that is the promise to provide jobs, 
the promise to solve the problem of 
unemployment? What have we done 
with regard to *hat promise? For 
three plans, first, second and third, 
estimates of unemployment were 
given, but when after the third plan 
the estimates were made, the powers 
that be realised that the figures of 
unemployed were becoming too stag- 
gering to be digested comfortably. 
They were becoming simply mind- 
boggling. Then they decided that the 
whole issue needed to be confused in 
some sophisticated manner. An ex- 
pert committee wais appointed to go 
into the concept of unemployment, as 
if a man who is unemployed does 
not know whether he is unemployed, 
and what he needs is to read a book 
from some expert to -find out whether 
he is   " actually    employed or     not. 
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So, a lengthy exercise was 
undertaken ultimataiy, it was 
concluded that        unemployment 
was too complex a problem 'to be 
capable of being 'measured in single 
dimensional magnitudes.' This was 
the result with which we ended up. 
So since the third plan, we have not 
been given any unemployment figures 
and we have to rely upon only the 
figures of unemployment registers 
and the unofficial estimates. These 
estimates, as they are,, are very 
awesome. About 40 million people 
are unemployed in this country! 
That is the figure which is many 
times more than the population oi 
many countries. Sir, the Finance 
Minister has to do some heart-search- 
ing and oblige us by giving some 
facts and figures to convince that they 
have kept this promise which was 
made to -the country 0ver the various 
plans. 

But, Sir, efforts have been made to 
say that growth with social justice, 
and all -the rest of this has been pro- 
vided. Now, what exactly are the 
figureu in this matter? What are the 
actual results? I have here with me 
a publication of UNICEF, it is not a 
publication of my party or any other 
Opposition party, it is a publication 
of an independent world agency, of 
1984, and I refer to certain tables 
which are indices of social welfare 
progress and well being. Here is a 
list of 130 countries, including names 
which many 0f us would not be able 
to identify as to where they exist 
and whether, they are there at all. 
Out of this list of 130 countries, in 
respect of per capita GNP, we are 
18th from the bottom. Just eighteenth 
from the bottom.   This is one thing. 

The second thing I would like to 
refer to is in regard to life expectancy 
at birth. We have 52 years as life 
expectancy at birth. In this respect, 
we are 39th from the bottom. 

SHRI P. N. SUKUL (Uttar Pra- 
desh):  It is 56 now. 

DR. BHAI MAHAVIR: Well, may be, 
you have the latest figure. But this 
is the figure they have for the purpose 
of world wide comparison. We are 
39th from the bottom. 

Then, Sir, there is another telling 
figure. This is in regard to infant 
mortality. Children who are born and 
do not hve to see even their first 
birthday. What is the figure in thi3 
regard? Twenty years back, China 
and India had the same rate of infant 
mortality. Today, we have lagged 
behind China a great deal. The infant 
mortality rate in our country in 1981 
was 120. In this respect, we are 32nd 
from the bottom. There is one other 
figure in regard to infants who are 
born with low weight, under-weight 
children, under-weight at the time of 
birth itself. My friends there would 
not be happy to be told that in this 
particular aspect, we are second from 
the bottom. The only other unfortu- 
nate country which is above us in this 
respect is Bangladesh with 50 per cent 
of the children born under-weight. In 
India, 30 per cent of the children are 
born under-weight. 

DR. MALCOLM S. ADISESHIAH 
(Nominated): Bangladesh is below 
us. 

DR. BHAI MAHAVIR: It is foelow 
us. I am sorry. Bangladesh is the 
only country which has a higher rate 
of under-weight children than we have. 

For those people who are fond of 
figures, I would like to give another 
figure. This is in regard to adult 
literacy. Sir, in the case of adult 
literacy, as far as males are concerned, 
We are 40th from the bottom and in 
the case of females, we are 45th from 
the bottom. This, Sir, is the chart of 
our Social welfare indices which, I 
hope, will Be chewed and digested by 
my friendg there before they rise to 
make tall claims. 

The question is, where are we 
going, whether we are well-off and 
if we, take just one index, namely, the 
learned friend, Dr. Adiseshiah, is here. 
He wrote a      book    on the midterm 
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review of the Sixth Five-Year Plan. 
And he has given facts and figures to 
prove that over the last twenty years, 
if we take just one index, namely, the 
per capita consumption of pulses, we 
are much poorer than we were twenty 
years ago, because, pe-r capita avail- 
ability of pulses today is 40 gms. as 
against 61 gms, twenty years ago. 
There are lots of other figures. But I 
wiH not refer to Dr. Adiseshiah. He 
also may become persona non grata 
with our rulers. I will refer Io the 
Economic Survey, to the authentic 
survey which has been presented to 
this august House as well as to the 
other House by the Finance Ministry. 
But before I come to that, I would 
only like to say that the hon. Finance 
Minister has mentioned that the per- 
tormance on the agricultural, front has 
been something of "a major break- 
through," this year. This is the word- 
ing he has used, major breakthrough 
in foodgrains production in the 
current year. At another point, he 
says, there have been tremendous 
strides made in the agricultural 
sector. "Tremendous strides." Sir, 
let us have an idea of what these tre- 
mendous strides are like. He says, the 
strength of our economy comes from 
the agricultural sector. But what is 
the position in the agricultural sector? 
We are told that this year, the food- 
grains production will be about 145 
million tonnes; a ''record production." 
Of course, as yet this is only an 
estimate and the estimate may prove 
wrong. God willing, we will be able 
to produce that much. Let us hope, 
we wiH. But then, we do not have 
the figure yet. Here, I am referring 
to the authentic figure we have. In 
spite of this record /production, we 
have' imported Rs. 335 crores worth of 
foodgrains **»M year. And still, the 
prices are risinV Rf d production 
is there. A vei Sez.<fy import is 
there. But the prices still keep on 
rising. The Finance Minister has 
made no secret of the fact that the 
prices are r:~ing. What then are the 
great strides that we have taken in 
agriculture? Take the per hectare 
production  of foodgrains.   In   1967-68 

the average of all foodgrains that we 
produced was 7.8 quintals per hectare 
and now it is 103 quintals per hec- 
. tare. It looks like some achievement 
but, Sir, going into details a little, 
Bajra was 4.05 quintals and now it is 
4 56 quintals. In between it rose to 6.2 
quintals and it has come down to 4.86. 
Maize was 11-23, now it is 11.46. Gram 
was 6.53, now it is 5.84, less than it 
was. For total pulses, the figure was 
5.34 quintals perhectare and now it 
is 4.75 quintals per hectare. So, the 
productivity has fallen here too. Rice 
productivity has gone up from 10.3 to 
13.2. For wheat it has gone up from 
11 to 16.9, for jowar it has gone up 
from 5.4 to 7.2. But, Sir, how is it in 
comparison with the world figures? 1 
have with me some figures of world 
productivity averages. When we claim 
too much for our great green revolu- 
tion and the achievements which our 
"sound economic policy and our incen- 
tives" have brought to us, let us have 
a look at what the other countries 
have done. After all the steps that we 
are claiming to have taken iet us com- 
pare our averages with the averages 
of the world productivity. For wheat, 
per hectare average is 19 quintals. 
These are the world averages, I am 
not talking ctf the highest producing 
countries. India has 16 quintals per 
hectare even today. For the world 
average is 28 quintals, we have 20 
quintals. For pulses the world average 
is 6 quintals, ours is 5 quintals. Japan 
gets 30 quintals of wheat, 56 quintals 
of rice, 11 quintals of pulses, more 
than double of ours. USA's yield is 23 
quintals of wheat, 54 of rice and 16 
quintals of pulses. Europe's wheat 
average is 36 quintals. China gets 12 
quintals of pulses and even Iran has 
10 quintals per hectare of pulses. 
This, Sir, is the present position. The 
productivity target which has been 
p^ced before us by the National Com- 
mission of Agriculture—our Com- 
mission—is 25 quintals per hectare 
of wheat, which is to be achieved by 
2.000 A.D., 24 quintals of rice and 14 
quintals of pulses. From 6 quintals tc 
14 quintals of pulses is a tall order. I 
do not know how it wiH be achieved 
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If one refers to the economic Survey 

which I was gc/ing to do, the produc- 
tion in 1982-83 of rice was 46.48 mil- 
lion tonnes but io 1980-81 it was 
53.64 million tonnes. In case of wheat 
the production is 42.5 mi'iion tonnes. 
This is certainly mor j than the figure 
for 1980-81 or any figure that we have 
of these 8 or 10 years preceding it. But 
coming to pulses, 11.57 million tonnes 
was the production, whereas in 77-78 
it was 11.97 million tonnes. So, last 
year we had less than that. If was 
much lessor than 1978-79 which was 
12.18 million tonnes and even lesser 
than 1975-76 which was 13.04 million 
tonne=;. All foodgrains were 128.35 
million tonnes which is less than 
1980-81 (129.59 million tonnes), even 
lesser than 1978-79 which was 131.9 
million tonnes. Coming to oilseed1) 
last year we had 10. .55 million tonnes, 
in 1975-76 we had 10.61 million tonnes 
that is more than last years Sir, this 
is an unhappy position if the popula- 
tion had remained static. But popula- 
tion ha? been increasing at the rate of 
roughly 2.5 per cent. p.a. 

So, if we take a period of six 
3 P.M. or seven years, we should 
have increased ' our produc- 
tion by 2-1'2 per cent p.a. 
plus a fraction (for the compound 
rate) in order to keep the people as 
well fed or ill fed as they were, so 
many years ago. This is the most elo- 
quent proof, if any proof were needed, 
to show that the poverty has increas- 
ed—poverty in terms of availability of 
rice, wheat, pulses, and the very ele- 
mentary thing like the ordinary kind 
of edible oil. Is this what the hon. 
Finance Minister is talking of when 
he says that we had a major break 
through in agriculture or that poverty 
has been reduced? Now about poverty 
I am reminded of the claim ma"cTe by 
the Planning Commission in its mid- 
term appraisal and the claim made by 
tbe Prime Minister, who is the Chair- 
man of the Planning Commission. 
There js a difference of well, how. 
much? Twelve crores of people are 
claimed to have been brought above 

the poverty line by the P.M., where- 
as the P-'anning Commission made 
a relatively modest estimate of 5.7 
crores In August or September last 
year. So there is a difference of 
6.3 crores between these two. Both 
the figures cannot be correct. Of 
course both can be wrong and our 
contention is that both are wrong 
and just bluffs. 

AN HON. MEMBER:   What is your 
figure? 

DR. BHAI MAHAVIR; My figure 
is that number of people below the 
poverty line has actually increased— 
and the absolute figure has also in- 
creased, the percentage ha.s increased, 
and you arc only trying t0 tell people 
to forget their woes through cooked 
up, false and fictitious figures. If any 
proof were needed, I have read out 
the proof from this Economic Survey 
which, I hope, you will have time to 
chew and digest. 

Sir, I am tempted to quote from 
an authority, from a professor who 
was a distinguished member of the 
Delhi School of Economics. Now I 
think he is in the London School of 
Economics His name is Prof. Amart- 
ya Sen. He is in Oxford University, 
Dr. Adiseshia tells me. In a recent 
article in the Reader's Digest, "Some 
Unpalatable facts about Food", he 
says, and T quote: "By contrast...."— 
he ha.s referred to what has been 
done in Sri Lanka and China earlier 
which is not relevant, so I am leaving 
that out—".. . .India 's  so-called self- 
sufficiency in food goes hand in hand 
with keeping a quarter—perhaps a 
third—of the rural population in a 
state of systematic malnutrition. What 
food we can demand in the market 
depends on what we own and what 
is offered in exchange for food. Our 
entitlements can be little indeed if we 
do not nwn much. The market »R*S 
into an aauilibrium by ignoring needs 
that fail to get translated Into market 
demand because of lack of purchasing 
power. Malnourishment and huger co- 
exist   with   market     demand     being 
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fully met by market supply." He con- 
cludes: 

'However, regular starvation — 
even though extremely widespread 
—does not attract much attention in 
Indian newspapers.. . The system 
works powerfully to protect catas- 
trophic losers'In the battle for 'foofi 
but comfortably accepts the quiet 
presence of an immense number of 
ordinary losers, the chronically ill- 
fed—such as landless rural labour- 
ers with nothing to lose but their 
labour who are more prone to di- 
sease and death than their better 
fed compatriots". 

This is the position with regard to 
food. I will not take much time on 
other things I will just refer to one 
other aspect and then take my seat. 

THE VICE-CHAIRMAN 'SHRI 
SYED RAHMAT ALI): Dr. Bhai Ma- 
havir, will you complete within four- 
five  minutes? 

DR. BHAI MAHAVIR: No, Sir, I 
will take a little more t"fian tfiat. I 
will  take about ten minutes more. 

The Finance Minister has talked of 
increase in allocation to defence in 
the Budget. Defence is a matter which 
evokes our patriotism and anybody 
who questions defence expenditure is 
considered to be doing something 
which is less than patriotic. My fear 
is that whatever may be the sanc- 
tity or the importance of defence, no- 
thing justifies scandalous waste of re- 
sources in the name of research or 
feigned research. Sir, the Defence 
budget has to be looked at from what 
ig known In military parlance as 
"tooth and tail ratio*' the investment 
on software and the share going to 
what are actual weapons actually the 
teeth of the Forces. In this the in- 
vestment aspect is very important. 
But, unfortunately, that aspect has 
not been given the attention tbat it 
deserves. Rs. 157 crores have been 
provided for defence research. If re- 
search component is any indication, 
our Budget should show 20 times of 

this as production of hardware for 
military use. We do not have any- 
thing like that 'in sight. We had a 
missile project which was launched in 
1959. We spent Rs. IOO crores or more 
on that. There is no missile in sight. 
It ended up in smoke. Sir, we have 
been talking for years, for decades 
now, of our Main i3attle Tank (MBT), 
which was started in 1970. We must 
have spent Rs.- IOO crores or more on 
it. After 14 years we are being told 
that it is ready no*. There was a 
prototype exhibited to us in the Re- 
public Day parade. But what ig that 
prototype? I. read from the Interna- 
tional Defence Review, October  1983: 

"First Chetak tank prototype 
starts trials-. Work on India's indi- 
genous tank, ths MBT-80 Chetak. is 
progressing well, after initial delays, 
and the first prototype has started 
preliminary trials at the Combat 
Vehicle Research & Development 
Establishment (CVRDE). The test 
programme will last three years. 

The first prototype has an impor- 
ted engine and transmission (said 
by the Tndian Times to be the same 
MTU engine and ZF transmission 
as in the Leopard 1) and a 
susp:nsion system from Ge- 
neral Dynamic-. Land Systems. 
These have been integrated with 
a mild-steel hull fabricated at the 
CVRDE. The turret of the proto- 
type is also o'f mild steel and is 
fitted with imported fire-control 
equipment. The sue prototypes which 
it is planned to build (the last to 
be ready by 1986) will not have any 
armour but Kanchan composite ar- 
mour indigenously developed for 
the MBT-80 will he ihcorpoMftsd 
into production tanks. The last pro- 
totype will be entirely indigenous 
in content, as will be subsequent 
production models. 

In addition, the Indian defence 
minister Mr. R. Venkataraman, has 
announced that the Soviet T-72M. 
a version of the T»72 already in 
service with some regiments of the 
Indian  Armoured  Corps,  is to    be 
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licence-produced at the Avadi tank 
factory near Madras. Some T-72Ms 
are currently undergoing field trials 
in India and preliminary results are 
said to indicate that the tanks have 
displayed the required mobility and 
firepower under Indian conditions. 

Apart from the fact that- 
72M has a lesser rangefinder in place 
of the~optical rangefinder of the ear- 
lier T-72, the information available 
so far does not indicate any major 
differences between the two 
models..." 
Sirj this is the achievement of de- 

fence which I wanted to refer to. I 
want to say that the country has a 
right to ask the Government to see 
that our scientific talent is put to the 
best use. We are ignoring the real 
scientific talent available even putting 
those people to trouble, who are ho- 
nest enough to express their views. 
And in this respect I would refer to 
a radar development project which 
was started in 1976. At first Rs. 46 
lakhs were provided for it, then the 
figure rose to Rs. 76 lakhs, and now 
it is Rs. 2 crores. Most of it is admitted 
to have been given to foreign colla- 
borators as "an incentive for early 
supply". Interestingly, American sup- 
pliers have been given most of the 
money as an incentive for early sup- 
ply, but still the supply has not come. 
Apart from this, in January, 1980 we 
sent a so-called scientist to America 
for training. He was there for three 
or four years. Last year he just dis- 
appeared. There were reports that he 
had disappeared in October 1983. The 
Government has now woken un to 
the need to do something. They have 
cancelled his passport which he does 
not need any more because in the 
meantime his wife got employed there 
— he had gone with his wife who 
has probably got her Green Card. He 
will sit smugry Tn America and we 
will ke€f> on repenting the money that 
we spoilt on him. Sir, one man wrote 
or protested against this, whose duty 
it was to report on this, saying that 
this was a wrong way, that we    did 

 

not need to send a man, that, if at 
all, we had sufficient industrial base 
here and, if at all, we should have 
got some technician brought here to 
advise us on the design—and this was 
not done—the Head of the Manage- 
ment Studies at the Defence R&D 
Headquarters, said that this was some- 
thing of a fraud. The result of this 
was-—he was suspended a few days— 
about a month after that, and subse- 
quently dismissed beacuse he had the 
courage to make an honest assess- 
ment and to warn the Government of 
what was coming. And new the Go- 
vernment has learnt to its cost that 
that man was correct. 

Sir, now the last example in this 
field. We have got a prime computer 
costing Rs. 1 crore in the Defence 
Science Centre at Metcalfe House 
here. This computer is a defective 
piece. It does not work. "And what- 
ever computer work is needed, is 
being done through the computers in 
the Delh; University, and this com- 
puter is being used to train people, 
the relations and friends of the peo- 
ple working there. Otherwise it has 
no use. How the country can afford 
to spend Rs. 1 crore on a useless luxu- 
ry like this is beyond me. That, Sir, 
is a question which the Finance Min- 
ister must ask before he permits this 
type of expenditure. 

Sir, the LIC is under his control, 
and I do not know what concept of 
duties the LIC has. It has started in- 
dulging in politicking. Sir, are our 
financial institutions going to act as 
agents, of Swaraj Paul or somebody 
else sitting outside? What is the 
meaning of the effort that the LIC is 
now making to dislodge the manage 
ment of Escorts?the people who are 
sought to be removed are among some 
of the most distinguished and well 
known people with both' against 
them in their record sc far as I know. 
But the LIC seer. to have taken it 
into its head to remove them. What 
ihe  Government   ha?  jn   its   mind   in 
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following this policy, we would like 
to know. 

Sir, the public sector institutions 
hava been^asked to . improve their 
working, and we were told that the 
Prime Minister has decided tfiat thei? 
losses would not be covered up. If 
that were so easy, we would be hap- 
py. But, unfortunately, it is not. In 
this situation, Sir, tnere is ori/y one 
thing about which we can be happy 
about. Mr. Palkhivala has said in his 
recent book: 

"Abbe Sieys was asked what   his 
achievement during the French Re-      , 
volution was. He    replied,  'I sur- 
vived' .'' 

Sir, if the country has survived, if 
the economy s.till breathes, that is 
an achievement inspite of these faul- 
ty policies, dishonest implementation 
and wrong notions we have been sub- 
jected to by this Government. Sir, Mr. 
Palkhivala has mentioned four failures 
of this Government. First is the failure 
to maintain law and order. The 
fourth is the failure to provide the 
moral leadership. Sir, Mr, Palkhivala 
is a very distinguished author. But 
I beg to differ in this respect. The 
Government has provided a moral 
leadership. It is a different matter 
that it is of a peculiar kind. Sir, I ' 
will refer to only two instances. One, 
this morning we had an exhibition 
of the great concern the ruling party 
has for removing corruption in pub- 
lic life. Then, Sir, there is another 
instance with me here. This is an ar- 
ticle in the "SUNDAY OBSERVER". 

 
I am not quoting the detailed refer- 

ence to instances. I am not quoting 
the first instance which I have re- 
ferred to without naming the person 
earlier.  The other is: 
1945 RS— 

"Let us come nearer home". 
The article is titled "India or Indira?" 
I quote: 

"Let us come nearer home and 
take the case of Bhajan Lal him- 
self. Why does he continue to exer- 
cise a hold over the Prime Minister? 
For the largesse which he made 
available to her from time to time? 
Is that why the Prime Minister is 
a staunch defender of Bhajan Lal's 
corruption? 

''Mrs Gandhi is on record for 
shielding the corruption of Bhajan 
Lal." 

"Let Pranab Mukherjee, deny it. 
He should know. The case arose 
from Bhajan Lal's trip to America 
for an operation last year. Foreign 
exchange was sanctioned to him for 
the operation. However, instead of 
spending the money on the opera- 
tion, he spent it for buying goods 
abroad. The Reserve Bank of India 
sent a telex to the Finance Ministry, 
pointing out this violation of rules 
which attracts penalty. The file 
moved up from the deputy secretary 
through the several tiers and reach- 
ed the Finance Minister himself. 
The opinion was unanimous and 
clear. Bhajan Lal had violated 
the rules. The file was put up be- 
fore tbe Prime Minister. The Prune 
Minister made her noting on the 
file..." 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI S-M. 
KRISHNA): Mr. Vice-Chairman, if 
he will yield for a minute, he is quot- 
ing from a periodical or a newspaper 
which refers to somebody who is not 
present here to defend himself and 
who happens to be the Chief Minis- 
ter of a State. So, I would seek a 
ruling from you, Sir whether it can 
become part of the records of the 
House. If I remember aright, the con- 
ventions are that whenever the opin- 
ions expressed by individuals through 
newspapers or magazines are quoted, 
are referred to, generally the names 
are not allowed to become part of 
the proceedings. I seek your ruling. 



291 The Budget [ RAJYA SABHA ]       (General), 1984-85 292 

DR. BHAI MAHAVIR; Sir, it is for 
you to decide about the names. But 
I am not making any charge against 
him. This has come only incidentally. 
My charge or the charge I am refer- 
ring to is against the Prime Minister 
and against the Finance Minister. And 
if you like, you can even remove the 
name of the person. You can say, this 
is a case against a Chief Minister and 
the Chief Minister happens to be of 
a neighbouring State. 

"The file moved up... and reach- 
ed the Finance Minister himself. The 
opinion was unanimous and clear. 
So-and-so had violated the rules. 
The file was put up before the 
Prime Minister. The Prime Minister 
made her noteing on the file: so- 
and-so had made an error, it should 
not bs repeated, but the matter 
should be dropped.'' 

Sir, is this the way Jo remove corrup- 
tion from our ranks or from our pub- 
lic life? It is for the House to consi- 
der. Sir, at the end I am tempted to 
quote from a lecture delivered by 
B. K. Nehru under the title "A pro- 
posal for Constitutional Reform". He 
has referred to certain matters about 
constitutional reform and at page 5 of 
the copy which I have, he says: 

"Admissions to technical institu- 
tions, leases of government lands or 
forests, the grant of building per- 
mits, the allocation of controlled 
commodities such as cement and 
steel and the myriad other permis- 
sions that under our economic sys- 
tem, are required to be granted by 
governmental authority are re- 
served for ministers themselves— 
and merit and the guidelines laid 
down are only minor considerations 
in their decisions. In fact, one of 
the strongest forces which works. 
Tn favour of the continuance of our 
over-regulated economy is the neces- 
sity of increasing the scope of 
ministerial favours. 

The most disastrous effect on ad- 
ministration is caused by ministerial 

interference in the appointments, 
postings and transfers of civil ser- 
vant and of disciplinary action 
against them. The rules and regula- 
tions are continuously flouted; the 
movem2nts of even the minormost 
functionaries such as school teach- 
ers, sub-inspectors of police, medical 
assistants and the like, are made on 
political and not administrative con- 
siderations—to please MLAs or 
other political supporters and to line 
many pockets in the process. Trans- 
fers are, of course, obligatory if a 
civil servant insists on administer- 
ing the law in disregard of the 
wishes of a minister or even the 
local ruling party MLA. Nor does 
this interference limit itself to mi- 
nor matters; even the operations of 
the criminal law are tampered with. 
No influential or monied supporter 
can ever be prosecuted for any 
offence including the most heinous 
criminal offences. The consequences 
are plainly visible; one of the best 
administrations in the world ig now 
a shambles. To such a pass have we 
come that in large parts of the 
country there is no law and order." 

Sir, this is what I would like to con- 
clude with: I would like the hon. Fin- 
ance Minister and my hon. friends on 
that side to seriously consider this. 
It is not a matter of party. After all, 
one party may be in power today and 
anotjier "party may be in power to- 
morrow. One Government may go 
and another Government may come. 
Certain conventions which you start, 
certain things which you defend may 
create difficulties for all future gen3ra- 
tions. And one particular danger sig- 
nal which we heard was this morning. 
I would like to request Members on 
that side: we would be happy, this 
party would be happy if they take 
the step which they have in mind; we 
could not ask for a better boon; but 
let them in their calmer moments 
think whether they are trying to do 
their duty by the country or not. Let 
them ask themselves w"here are they 
trying to take the country? Thank 
you. 



293 The Budget [13 MAR. 1984]        (General), 1984-85       294 

SHRI VISHVAJIT PRITHVIJIT 
SINGH (Maharashtra): Mr. Vice- 
Chairman, the Budget as stated by the 
Union Finance Minister, is formulated 
against the background of strong re- 
covery in national income and agri- 
culture, and an equally impressive im- 
provement in the balance of pay- 
ments position. Notwithstanding the 
hard experience of two years of se- 
vere drought and a year of indiffer- 
ent monsoon between the" years 1979 
and 1983 foodgrain production during 
the current year has more than co- 
vered the lost ground. So much sO, 
food grains production in 1983-84 is 
likely to exceed the target of 142 
million tonnes. Together with this, if 
one considers the industrial perform- 
ance during the year, as well as the 
increased foreign exchange reserves 
in February this year, one has to 
agree with the Finance Minister that 
the economy has emerged stronger 
by the end of the year. The Govern- 
ment's voluntary decision not to avail 
of the balance of 1.1 billion dollars 
worth of SDRs under the Extended 
Fund Facility of the IMF is a clear 
indication of its present confidence. 

By providing Rs. 30,132 crores for 
"the Plan expenditure, as against Rs. 
25,480 crores in 1983-84, as well as a 
25 per cent hike in the Annual Plan 
allocation, the Government have 
made sure that the Sixth Plan pro- 
jects are not scuttled due to resource 
constraints in the final year of the 
Plan. What is encouraging is the spe- 
cial stress on programmes meant for 
the rural areas as well as the Prime 
Minister's 20-point plan which forms 
the core of these schemes. 

In the last four years the Govern- 
ment introduced a number of schemes 
for the benefit of the weaker sections 
of society, particularly in the rural 
areas. These include the Integrated 
Rural Development " Programme 
(IRDP), the National Rural Employ- 
ment Programme (NREP) and the 
two new programmes announced hy 
•the Prime Minister on 15th August 
3983, namely, the Rural Landless Em- 

ployment Guarantee Programme and 
the scheme for providing self-employ- 
ment opportunities to the educated un- 
employed. Each of these programmes. 
is designed to create opportunities for 
employment and income generation 
for particular target groups, while 
also   creating  productive  assets. 

In formulating the next year's Plan 
the Government have provided the 
maximum support to these and other 
programmes that benefit the rural 
poor directly. The total allocation for 
various programmes of the Ministry 
of Rural Development would be Rs. 
932 crores which is nearly double the 
amount of Rs. 480 crores provided in 
1983-84. For the IRDP an allocation 
of Rs. 216 crores is provided, which 
is to be matched by the States. The 
number of beneficiaries under the pro- 
gramme in 1984-85 is estimated at 
over 3 million. For the NREP, the 
outlay for 1984-85 is Rs. 230 crores, 
which will again be matched by the 
States. 

The allocation for the Rural Land- 
less Employment Guarantee Program- 
me, which seeks to provide employ- 
ment for IOO days in a year to at 
least one member of every rural land, 
less family, is stepped up to Rs. 400 
crores in 1984-85 as against a provi- 
sion of Rs. 100 crores in 1983-84. 
This, together with the NREP, will 
provide 550 million mandays of work 
in rural areas in 1984-85. An alloca- 
tion of Rs. 25 crores is made for the 
programme for providing self-emp- 
loyment opportunities to the educated 
unemployed. The budgetary provision 
under this programme will be used 
as capital subsidy against roans to 
be given by banks. Depending upon 
the progress of expenditure, more 
funds wiH be provided during the 
course of the year for these two new 
programmes. 

In the Plan 1984-85, Rs. 243 crores 
have been earmarked for the accele- 
rated rural water supply programme. 
The   States on   their part are expec- 
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ted to provide Rs. 364 crores for 
this purpose under the minimum 
needs programme. Over 50,000 prob- 
lem villages are expected to be pro- 
vided with drinking water facilities 
during  1984-85. 

The programme for integrated child 
development services is an important 
part of the efforts to help women and 
children in the backward areas, urban 
slums and tribal areas of the country. 
This programme is already in opera- 
tion in 820 blocks. By the end of 
1984, the scheme will become fully 
operational in all 1000 identified block. 

A provision of Rs. 36 crores has been 
made for this scheme. A total alloca- 
tion of Rs. 78 crores is provided for 
various schemes of the Department of 
Social Welfare in 1984-85. 

The provision in the Central Plan 
for the 'various programmes benefit- 
ing the Scheduled Castes and Sche- 
duled Tribes and other . backward 
classes has been increased to Rs. 209 
crores in 1984-85 compared to Rs. 176 
crores only in 1983-84. Plan outlay for 
the programmes in education and 
culture has been substantially step- 
ped up to Rs. 204 crores in 1984-85 as 
against Rs. 155 crores in 1983-84. 
Likewise, the Plan outlay for Health 
and Family Welfare programmes has 
also been stepped up by nearly 32 
per cent from Rs. 460 crores in 1983- 
84 to Rs. 605 crores in 1984-85. The 
family welfare programmes wiH cover 
an additional 20 million persons. 

These and other socio-reconomic 
priorities of the Government are re- 
flected in the 20-Point Programme 
which is being vigorously implement- 
ed. The total amount allocated to the 
Programme in the Central Plan is 
Rs. 4038 crores, which is an increase 
of about 47 per cent over the current 
year's provision. Inclusive of the out- 
lays to be provided by the States and 
Union Territories, the total provision 
for the 20-Point Programme will be 
Rs. 11,858 crores, representing   nearly 

40 per cent of the total annual Plan 
outlay of the Centre, States and Union 
Territories. I can safely say that the 
stress of the Budget is on growth 
rather than demand management, as 
had been the case in the recent past. 
Besides, tbe 1984-85 Budget meets the 
ends of equity and mass welfare. 

The Budget also gives reason to 
hope that the era of cost-push infla- 
tion caused by sharp, and not always 
justified, increases in administered 
prices is behind us. Proof of this is 
to be found not only in the relative 
absence of new levies—Rs. 193.8 
crores this year as against Rs. 716.05 
crores in the last budget—but what 
is far more important, in the absence 
of the pre-hudget price and tariff in- 
creases such as the ones on petroleum 
products, fertilisers and rail travel, 
that were announced before the pre- 
vious four budgets (the lone excep- 
tion this year was the hike in coal 
prices in January). 

It has long been a contention that- 
direct tax rates are so high that they 
simply result in wide-spread evasion, 
and that high indirect taxes leading 
to higher prices have reduced demand 
and hence revenue. The Finance Mi- 
nister has done well in cutting both 
kinds of taxes selectively. In fact, it 
is ah important aspect of the budget 
that it takes a step forward in the 
comparatively new credo that it is 
possible to have more revenue from 
lower fates. This is a welcome return 
to the belief held by his predecessor. 
lin stating that income tax reductions 
would haVe cost the exchequer Rs.' 
180 crores, but the reduction would 
only be Rs. 59 crores due to better 
tax compliance, the Finance Hinister 
implicitly takes note of the new phi- 
losophy, which must be considered a 
gratifying turn of events. 

A feature of the budget^ that will 
be widely welcomed is the reduction 
in income-tax rates pretaining to 
both the common man and the afflu- 
ent. The revised tax schedule pro- 
vides for relief to an assessee with 
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an income of Rs. 20,000. a reduction 
amounting to 20 per cent of the tax 
payable eailier; similarly, an income 
level of Rs. 30,000 is now eligible for 
a relief of 16.67 per cent of the tax 
payable under the earlier tax struc- 
ture. These certainly provide size- 
able comfort to the salaried class. 
The budget provides for a reduc- 

tion in excise duties and a simultane- 
ous increase in customs levies. That 
will have the effect of giving addi- 
tional protection to domestic indus- 
tries from foreign ctompetition. It 
will stimulated domestic demand 
without creating a correspon- 
ding demand for imported goods. Ca- 
pacity utilisation in domestic industry 
, wiH be aided. The concept must be 
commended as an astute strategy 
from the point of view of develop- 
ment. The reduction of excise fluty 
on a wide variety of items of mass 
consumption is incfeecTan aspect of 
the budget that will gladden the 
common man's heart. In textiles, for 
instance, cloth costing about Rs. 28 
per metre, may now cost Rs. 3 iess, 
wfiferl is a^gubstantial cut. There are 
similar reductions in excfee "dtrty on 
tea, fans, stainless steeTutensils, etc. 

A new innovation of the budget is 
to compete directly for household 
savings at rates of interests slightly 
higher than those given by banks. 
Sir, the Finance Minister hopes to get 
Rs. 200 crores through the National 
Deposit Scheme in 1984-85 and an- 
other three hundred crores later. This 
is only a party of the new financial 
structure of revenue which underlines 
his new tax philosophy. Instead of re- 
lying increasingly on high rates of 
taxes, he has shifted him emphasis 
now to higher public sector surpluses 
and greater drawal on househota" sav- 
ings. The new National Deposit Sch£- 
,, me intended to collect Rs. 500 crores 
should prove a success in mopping up 
excess liquidity and in curbing in- 
flation since it provides for a 10.5 
per cent rate of interest for four-years 
deposits and tax exemption on inter- 
est up to Rs.  10,000. 

Even with an uncovered deficit oi 
Rs. 1,762 crores in 1984-85 as against 
Rs. 1,695 crores in the previous year, 
the Budget reflects the confidence of 
the economy to contain inflationary 
pressures while meeting the invest- 
ment demands of a growing economy. 

The Vice-Chairman   (Shri R. R. Mo- 
rarka)  in the chair. 

Underlining the urge to seek econo- 
mic stability while providing for 
growth-oriented incentives to industry 
the Finance Minister has given the 
most-favoured treatment to develop- 
mental works and social welfare sche- 
mes under the 20-Point Programme 
\ for which the outlay has been raised 
by 47 per cent and it forms almost 40 
per cent of the annual Plan outlay for 
the coming year. 

The Finance Minister has also made 
adequate provision for the develop- 
ment of infrastructure. The outlay on 
the power projects is to go up by 44 
per cent to Rs. 1,764 crores. Coal pro- 
duction would get Rs. 1,310 crores as 
against Rs. 1,076 crores last year with 
a production target ol 1ST million 
tonnes. The allocation for the rail- 
ways has been raised by 23 per cent 
to Rs. 1,650 crores, while adequate 
provision has been made for the deve- 
lopment of ports. The Finance Minis- 
ter should, therefore, be congratulat- 
ed on his imaginative Budget which 
is not unduly shackled by existing 
constraints, but meaningfully explores 
some new avenues to bring about 
speedier development of the national 
economy. 

With these words, Mr. Vice-Chair- 
man. Sir, I support the Budget. 

DR. MALCOLM S. ADISESHIAH: 
Mr. Vice-Chairman, Sir, I rise to sup- 
port the Budget presented by the 
Finance Minister for 1984-85 because 
like all Budgets, it has pluses anfl 
minuses. But I .believ that its pulses 
outweigh its weaknesses and hence 
my support. 
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[Dr. Malcolm S. Adiseshiah] 
As you did yesterday, Mr. Vice- 
Chairman, Sir, when you were speak- 
ing, making the opening comments on 
the Budget, I will take about 25 mi- 
nutes and I will divide my comments 
into three parts. The first ~"parT is 
the economic backdrop against which 
this Budget is presented, the second 
part deals with the strengths of the 
Budget and the third part wiH deal 
with the weaknesses of tfie Budget. 
In regard to the economic back- 

drop, may I say, Mr. Vice-Chairman, 
I am referring to your opening speech 
yesterday—th'af I differ with you 
slightly because I believe that the 
Budget has been drawn up against 
the performance of the economy in 
1983-84 and its projections into 1984- 
85? The performance of the economy 
I is summarised in the first 16 
paragraphs of        the        Finance 
Minister's        statement introduc- 
ing the Budget and is also 
elaborated in great detail in the Eco- 
nomic Survey. I am in broad agree- 
ment with the characterisation of the 
1983-84 performance of tlie economy 
as being a good one, as being a year 
of recovery, a year of somewhat im- 
pressive recovery, in certain areas, 
particularly agriculture and the Bud- 
get, therefore, breathes that optimise 
and is aimed at carrying this forward. 
But, Mr. Vice-Chairman, Sir, where I 
agree with you is that it does not, 
however, take a look at the economic 
scene in relation to what we would 
face in the Seventh Plan. I do not 
believe that the Budget provisions 
*hat are being made carry us forward 
to meet the problems that we would 
be facing. Let me briefly mention 
what  the main  issues  are. 

I think that from the point of view 
of overall growth, this year is going 
to he a good one and hopefully, next 
year also. And we are hopeful to 
finish the Fifth Five Year Plan on an 
average growth rate of well above 5.2 
per cent OT 5.4 percent. Tn'relation 
to tr?e Seventh Plan, however, Mr. 
VTce-Chaifman,     this is    not    good 

enough because this average of 5.2: 
Per cent is marked by a decelerating 
rate of growth in the first three years 
of the Plan and then shot up in the 
fourth year, and we hope to keep 
the momentum in the fifth year. As 
I pointed out earlier, if you take five 
years not from 1980-81 when the 
Sixth Plan begins but from 1979-80, 
which is its base, then we find that 
the rate of growth is only 3 per cent, 
and not 5.2 per cent. My conclusion 
is that we need to plan the Seventh 
Plan bearing in mind the need for 
avoiding this kind of fluctuations and 
aiming at a higher rate of growth if 
we are going to aim at the removal 
of poverty and unemployment which 
was just referred to by my preceding 
friend. 

Now, with regard to agriculture, 
which is a strong point of the econo- 
my for this year, we are going to end 
with a good agricultural record in all 
areas, both food crops and commercial 
crops. We are going to have 12 per 
cent growth in food crops and we are 
going to have 9 per cent growth in 
commercial crops — which is very 
good. Now, here the Budget is based 
on that impressive performance. As 
far as the Seventh Plan is concerned, 
we must avoid the kind of fluctua- 
tion in foodgrains output that we 
have faced in this Plan, which led 
us fo^starve the public distribution 
system. The public distribution system 
in my State faced two years of 
drought, running—this year and_ the 
year before last, where ibe Union Go- 
vernment itself, facing all-India 
drought situation was not able to 
really meet the foodgrains needs of 
the public distribution system, and 
we had fo cut rations for the poor 
people, for the working people by 50 
per cent in my State this year. And, 
therefore, I want to cat! attention To 
the fact that we need to plan the ,» 
Seventh Plan not on the basis of 
euphoria of having achieved a break- 
through this year but to avoid this 
kind of fluctuations. We must, as the 
Economic Survey says, als0 see that 
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in the Seventh Plan the productivity 
of agriculture, which is falling conti- 
nuously-^as I said, the input—output 
ratio is rising — this is dealt with 
and we should achieve a little more 
on dry farming which covers over 70 
per cent of the-country 

Now, in the industrial sphere, Mr. 
Vice-Chairman, the Budegt takes ac- 
count of the fact that the industry is 
stagnant. It was 3.9 per cent last 
year and the Finance Minister and in 
the President's Address, expected no 
more than 4.5 per cent if we are 
lucky, because at the present mo- 
ment, the first three quarters do not 
indicate 4.5 per cent. There has to 
be a certain amount of optimism that 
we will reach 4.5 per cent as against 
the Plan target of 8 per cent, that 
is to say, we have just about half 
the target area being achieved in 
the, industrial sector. The 

stagnation that we are facing in 
the industrial sector is that the entire 
economy in terms of employment, 
development, and so On depends so 
heavily on this part of the sector and 
the Seventh Plan must take into ac- 
count this fact, and the key to im- 
proved productivity, improved growthj 
is modernisation and technology in 
the areas like cotton textiles, jute 
, manufactures, sugar, paper, cement 
' and the engineering goods. These 
are. the most important areas where 
modernisation is needed together with 
dealing with the growing problem of 
industrial sickness, under which over 
R~. 3178 crores of bank rate has been 
tied up in some 33000 units. Now, on 
foreign trad?, I believe, I disagree 
with the Finance Minister's outlook. 
I think it is a very grim outlook to 
• have a deficit of 5000 crores of rupees. 
It is no small matter, il will come to 
that later on. I think the Seventh 
Plan has to take very seriously this 
serious deficit because we cannot ' 
afford to have a continuing trade de- 
ficit of 4000 crores. We cannot afford 
even 9 trade deficit of 2000 crores cf i 
rupees, as we have to pay back the 
IMF loan   instalment which is    very    ! 

heavy.    The Seventh Plan must take 
this into account. 

On the price front, I think the infla- 
tionary trend, which the Budget 
acknowledges exists, will have to be 
kepi under control in the Seventh 
Plan. 

May I now turn to my second sec- 
tion, i.e. the strengths of the Budget? 
First of all I think the Budget be- 
fore us is an extremely important 
document because it deals with 29.3 
per cent of the gross national product 
or the national income. The latest 
figure that we have in the Economic 
Survey for 1983-84 is 141141 crores. 
This is our national income. The 
Budget that we will be spending in 
1984-85, next year, is 42.536 crores. 
Therefore, in this Budget we are deal- 
ing with about 29.3 per cent of our 
economy which is a sizable part of. 
our national income and which will 
influence production, distribution and 
our economy in general during the 
coming year. Therefore, it is very 
important. 

Secondly, I support the Budget be- 
cause it is Investment oriented. It 
continues the incentives for savings 
and investments set forth in the last 
Budget. It proposes a new instru- 
ment, the National Deposit Scheme, 
under which the Minister hopes, in 
1984-85, to obtain 200 crores. I hope 
he i3 right because the Rural Bonds 
Scheme which was introduced did not 
meet even one-third of the target that 
the Minister set for himself last year. 
I hope this year's target of 200 crores 
will be attained, because this Budget 
ts drawn upon this investment savings 
picture. 

Further I think the changes in the 
convertibility clause are good. Ac- 
cording to this, it will not apply to 
loan, obtained by non-MRTP com- 
panies for foreign exchange purposes. 
It will not apply to non-MRTP com- 
panies where the combined equity 
holding exceeds 26 per cent. Tn the 
case of MRTP companies, it will not 
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apply when it exceeds 40 per cent. 
This is good. This wiH promote more 
investment. I believe, and more P"" 
vate capital. Then, there is also ihe 
full use of the 5 per cent surcharge 
paid into the IDBI which have 
allowed only up to 50 per cent last 
year. Now. IOO per cent can be used. 
The rate of interest has been lowered 
from 12.5 per cent, to 11.5 per cent 
and in the case of some weak units, 
even to 10 per cent. 1 believe that 
this, together with the no-deduction 
of income-tax at source for small 
shareholders are moves in the right 
direction of promoting investments 
and savings. 

Thirdly, I notice that the Budget 
does promote production which is a 
very great need as I pointed out in 
relation to the stagnation that we face 
in the manufacturing industrial sector. 
Here again, it continues last year's 
concessions to a number of commodi- 
ties. It makes special concessions to 
textile in various form, special duty 
relief to paper and paper boards. 
There is the tea subsidy extention 
scheme. There is the duty relief to 
gems and jewellery and excise duty 
relief to khandsari. I must say that 
I regret that the Finance Minister has 
not taken into account the need to re- 
peal the 20 per cent disallowance in 
advertisements of companies. I want 
to present to the House two studies 
which have been made by the Institute 
of Management and Research and the 
FICCI—the Federation of Indian 
Chambers of Commerce and Industry 
—which show that as a' result of this 
disallowance, a number of profit- 
making firms have turned into loss- 
making firms. The Vacumsee firm, a 
new firm and a firm which was able 
to compete against the MRTP com- 
panies like the Hindustan Levers with 
regard to cosmetics and so on, as a 
result of this disallowance, is showing 
a loss in its balance-sheet this year. 
There are a number of films which 
were eatlier making profits  are now 

losing. The result of this is that the 
pre-tax profits, taxable profits of these 
companies decline and the Govern- 
ment will be losing income. There- 
fore, I would like to call the attention 
of the Minister to this fact. The cost 
goes up by 10 per cent. Therefore, 
their profits are becoming nil because 
most profits are just about 10 per cent, 
that is after tax profits. Or, it is pass- 
ed on to the consumer, so, either the 
producers or the consumer suffers. 
And certainly not this year, but next 
year, and the following years, the 
Government will suffer if this 20 per 
cent disallowance is maintained. This 
is one barrier for the sake of improv- 
ed production, I would call attention 
to. I did advise the Finance Minister 
when he consulted me as an economist 
to remove this. 

Now, I join with my colleagues 
here also, fourthly, in felicitating, 
supporting this Budget because it 
provides for an increase in the An- 
nual Plan by 25 per cent. I was one 
of those who like you Mr. Vice-Chair- 
man was rather nervous when the 
fourth Annual Plan, this year's Plan 
was cut by 5 per cent. But I am 
very glad to see that the provisions 
for the Annual Plan make possible a 
25 per cent increase. And I also wel- 
come the provisions of Rs. 11,855 
crores for poverty amelioration pro- 
grammes—IRDP, NREP, Rural Land- 
less Employment Guarantee Program- 
me, and the Self-employment Pro- 
gramme. I only hope that these pro- 
visions which have been made wiH 
result in actual implementation of the 
programmes because the report of the 
Ministry of Rural Development, when 
read carefuily, says that the States 
are not really implementing these 
programmes and they are not benefit- 
ting the poor. If any, they are bene- 
fitting the non-poor. 

Fifthly, I also support the budget 
because it provides a series of incen- 
tives for better performance, better 
ing the poor. If any, there are bene- 
fiting, the non-poor. 
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crores in order to reward those Slates, 
districts and local bodies which will 
perform better in various areas in- 
cluding power and so on. 

Finally, 1 support this budget be- 
cause there are some important efforts. 
I hope successful efforts, to deal with 
tax evasion and tax avoidance. There 
is the compulsory audit of accounts 
of business which are over Rs. 20 
lakhs or professional persons of over 
Rs. 10 lakhs. There is the banning of 
cash loans and deposits beyond 
Rs. 10,000 There is a one-year limit 
on information processing of benami 
property. There is no tax exemption 
to contributions to non-statutory 
funds. There will be maximum mar- 
ginal rate imposed on charitable and 
religious trusts which make incomes 
from business and business activities. 
And finally there is a withdrawal of 
weighted deduction on contributions 
to research and physically handicap- 
ped. Now, this physically handicap- 
ped deduction, withdrawal may seem 
cruel, but, Mr. Vice-Chairman, we-as 
a country seem to have the ability to 
twist and distort every good thing. 
And I have seen in. my State a series 
of court cases where people who can 
see very well going t0 court of law to 
prove that they are blind. Now, this 
is a kind of a thing where just because 
one man or a few people have mis- 
used it, the provision, which is a very 
important one for the rehabilitation of 
the physically handicapped, has been 
withdrawn. 

Now, Sir, I turn to the weaknesses 
of the Budget. The first weakness of 
the Budget, where I would come into 
clash with you, is that I regard as its 
most serious weakness at that time 
when the Budget should have fulfilled 
its main purpose, namely, the main 
purpose of a Budget is to raise resour- 
ces, of raising resources, it. has given 
away resources. Now, the Finance 
Minister, in his Budget Speech has 
said and I quote: "I hope I have not 
been entirely unmindful of a certain 
forthcoming event which is of impor- 

tance to all of Us in this Parliament1' 
and he paused there. It was in the 
other House Mr. Vice-Chairman, 
where I was sitting with you there in 
the Kajya Sabha lobby And, some- 
body said "Oh, elections". And Mr. 
Mukherjee with a very straight face 
said "No, it is the Seventh Plan". To 
the Seventh Plan, I believe, this Bud- 
get has done a very serious disservice 
with regard to resource mobilisation. 
The Economic Survey says about tlie 
Seventh Plan that "There is undoubt- 
edly scope for mobilising additional re- 
sources through improved tax admi- 
nistration and widening of the base 
of taxation and these avenues must be 
fully explored. The attempt to bring 
the tax-evaders to book, to tap at the 
taxable capacity of those who have 
benefited more than others from deve- 
lopment, such as large farmers and 
recipients of high incomes, in the un- 
organised sector or the parallel eco- 
nomy, must be intensified." 

Now, Mr. Vice-Chairman, instead ot 
following this advice what the Budget 
does is to give away Rs. 80 crores in 
direct taxes, in income-tax, and Rs. 
224.43 crores in indirect taxes, 
excises: Now, this, I think, will weak- 
en the Seventh Plan base. Because 
how are you going to finance the 
Seventh Plan with this kind of 
lowered tax structure? It gives 
against my reading of the Eco- 
nomic survey. My only hope is that 
as we do not have a long-term fiscal 
policy in this country this is a one 
short affair. (Time Bell rings) Have 
I taken twenty minutes? 

SHRI GHULAM RASOOL MATTO 
(Jammu and Kashmir); Sir, kindly 
give him some, more time. This will 
be his last major speech. 

DR. MALCOLM S.   ADISESHIAH: 
This will De reversed in the following 
Budget.    That is  the  only way      in 
which we  should meet  our   commit- 
ments in the Seventh Plan. 
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The second weakness in the Budget 
is that this generosity of the Budget 
in giving away Rs. 400 crores in tax 
revenues is at" the expense of the 
States. Now, in my part of the world, 
we say in Tamil: "OORAAN VEETTU 
NEI EN PENDATTI KAL" It means, 
il' the jar of vanaspati or ghee belongs 
to somebody else, my wife will not 
take it using a tea spoon: she wiH 
put her hand in it and take it. Now, 
"this is what the Finance Minister has 
done. He is very generous with re- 
gard to excise taxes and income tax 
reliefs which have to be shared with 
the States. It means that we are re- 
ducing the sH'are of the States. Now, 
the States are going to lose around 
Rs. 80 crores, and it is no compensa- 
tion to say that the Central assistance, 
the Union assistance, is rising. It 
could be raised by Rs. 600 crores. This 
is like mixing cows and crows. You 
are replacing the rights of the States 
under article 270 and 272 of the Cpn- 
stitution by doles handed out from the' 
Centre with various strings attached 
to them. 

The third weakness of the Budget 
is that the States' Plans have been 
increased by 9.4 per cent only whereas 
the Union Plan has been increased by 
25 per cent. The States' Plan have 
in fact been cut from something like 
13 per ceVit this year to 9.4 per cent 
for the following year. Now, as the 
States are the instruments for working 
with the people on the programmes 
from agriculture to poverty eradica- 
tion and unemployment, which are the 
responsibility of the States, this is 
weakening the development effort in 
the country. Fourthly, there is cer- 
tain looseness in the Budget. As you 
a'so pointed out, there is no explana- 
tion given by the Minister or in the 
various documents as to how the loss 
of Rs. 180 crores in income-tax sud- 
denly becomes a loss of Rs. 59 crores. 
H2 says that—and I do not agree with 
that view—lower taxes will lead to 
greater tax compliance. My study 
shows   that from   1975-76  to  1979-80, 

when we lowered the income-tax rates 
there was no increase in the tax 
compliance and tax revenue. There- 
fore, a very simplistic relationship 
between the high rate of income-tax 
and tax evasion, to which the Minis- 
ter subscribes, is not true. 

Further, there is 50 per cent in- 
crease in excise tax revenue; I think 
you also referred to it. This is a delu- 
sion, because Rs. 132.76 crores wil) 
come from the oil fund, and this is 
like transferring money from one poc- 
ket of the Government to the other. 
Even so, the Budget continues to rely 
very heavily on indirect taxes with a 
large reduction in direct taxes while 
.stesply increasing the customs duty. 
This regressive system in taxation 
continues. 

Another weakness is, that there is 
no effort to reduce non-plan expendi- 
ture. There was no steep reduction. 
Provision for defence is increased by 
Rs. 500 crores, and there is no justi- 
fication for it except the gsneral state- 
ment that We need to spend more on 
defence because of the uncertainties 
"that w= face. Subsidies are increas- 
ing year after year. In respect of 
food subsidies, the amount is Rs. 850 
crores for fertilisers Rs. 1080 crores; 
for exports Rs. 530 crores. And also 
there are subsidies which nobody has 
mentioned. Rs. 360 crores has been 
provided as interest subsidy to the 
loans of public-sector firms. The NTC 
is to receive Rs. 175 crores; and thus 
we are increasing non-plan expendi- 
ture. On top, on State Electricity 
Board we lose Rs. 710 erores; we lose 
on account of State transport, we 
lose Rs. 170 crores; on irrigation, if is 
Rs.  496 crores. 

Then, Sir, the Budget does not take 
into account the very serious trade 
deficit that we face. We had Rs. 5800 
crores trade deficit two years ago; 
Rs. 5500 crores was the last year's 
figure and this year it is going to be 
about Rs. 5000 crores. This is not a 
ismall   amount.     This   is   equal   to   50 
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per cent of the total export earnings 
of the country, and I wonder if we 
are really going to cover our trade 
deficit; otherwise, where from are we 
going to get the money to repay the 
loans that we have taken? We are 
not going to follow the example ot 
certain countries in the other hemi- 
sphere who are able to re-schedule 
their debts by threatening not to re- 
pay their debts, il believe, there i,s 
no other alternative than cutting the 
imports drastically. I have indicated 
12 items where imports can be cut and 
an amount of Rs. 2000 to Rs. 2500 
crores can be saved; exports can be 
increase^ by Rs. 1500 crores. In this 
connection, may I also say that given 
the confusion that non-resident invest- 
'ment has created, particularly in port- 
folio investments, I am for withdraw- 
ing the concessions given to non-resi- 
dent Indian^ on portfolio investment. 
Why are we penalising the citizens of 
the country, if any NRI wants to 
invest, let him invest like any other 
citizen of the country. I think a con- 
fusion has been created in the private 
corporate sector and in the stock ex- 
changes by these NRI concessions. We 
are reaching a stage now when we are 
penalising the people of the country 
and we are encouraging them to go 
abroad—the so-called brain drain; an<j 
that  is    what    we    are encouraging. 

4.00 P.M. 

Now, may I finish? My last point is 
that, the Budget is not anti-inflation- 
ary. You have, in your statement, cal- 
led attention to-this. I would only like 
to say that if we add five years of 
Budget deficits, it comes to Rs. 10,825 
crores. We will end the Sixth Plan 
with a Budget deficit of, including the 
Rs. 1,762 crores for 1984-85, of Rs. 10, 
825 crores. This is more than double 
of what we have set in the Sixth Plan 
document as the safe limit for Budget 
deficits Rs. 5000 crores. Now, the Eco- 
nomic Survey also refers to this. This 
has also been referred to by my 
friend, Dr. Bhai Mahavir. If we add 
up the deficits of the Union and     the 
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if we work along some such line, we 
will be able to take care of the 
Seventh Plan as well as meet the de- 
mands of the coming year. With this, 
il support the Budget. 

SHRJ S. M. KRISHNA. Every time 
Shri Shiva Chandra Jha sees me, he 
forgets me. 
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PROF. (SHRIMATI) ASIMA CHA- 

TERJEE (Nominated): Mr. Vice- 
Chairman, Sir, I rise to support the 
Budget. The hon. Finance Minister 
is to be congratulated for presenting 
a good and practical Budget. The 
major thrust of the tax proposals in 
the new Budget was for boosting 
industrial production, providing re- 
lief to tax-payers and lowering prices 
through reduction in excise duties. 
An effort has been made to keep the 
size of the overall deficit at a rela- 
tively low level and despite resource 
constraints the level of borrowings 
has not been raised significantly. 
Rather the production of the crude 
has increased so much that the Gov- 
ernment of India would be able to 
repay the loan of IOI million dollars. 

Prior to referring to Budget, I 
would like to make a few comments 
on the remarks mads by some hon. 
Members of this House that "there 
is nothing in the Budget". They have 
interpreted the Budget as the 
Budget's illusion. Their observations 
are far from reality, in my opinion. 
I was further amused to read an 
article on the Budget analysis by an 
eminent economist appearing in the 
Statesman a few days ago. He says 
that the Budget is "a silver lining 
before the cloud". The Budget usual- 
ly reflects the country's economic life 
and must be viewed in totality. It is 
definite that the country is on way 
to economic recovery, as is evident 
from the Budget. The motworthy 
feature is that the Finance Minister 
has managed to sustain the planning 
process at a healthy tempo despite 
severe constraints both interanal and 
external. The overall Plan outlay is 
over Rs. 30,000 crores, a step-up of 
.about  18 per cent. With the increase 

Jn the plan outlay and the stimulus 
provided in various forms the indus- 
trial  growth  would  receive   a   fillip. 

He has placed emphasis on streng- 
thening the infrastructure of the eco- 
nomy which is . so vital both for 
agriculture and industry. Rationali- 
sation of duty structure for the tex- 
tile industry which has been in bad 
shape is welcome. So far as the 
paper industry is concerned, steps 
taken by the Finance Minister will 
definitely benefit the consumers. The 
Budget provides relief to the fixed 
income groups no doubt, as also 
•much relief in various forms to other 
sections, including Scheduled Ca&tes 
and Scheduled Tribes. It is gratify- 
ing to note that the prices of kero- 
sene, fertilizers, petrol and high 
speed diesel have not been enhanced. 

Exemption of Excise duties on 
some items is welcomed. Although 
this amounts to a toal loss of about 
Rs.   243   crores   of  revenue. 

In the main, the Budget has relied 
on Customs duties for additional re- 
sources. The total gain from these 
duties will be Rs. 458 crores, to 
which the five percentage point- 
increase in the general auxiliary 
duties and the increase of such duties 
on crude petroleum Irom Rs. 9.50 
to Rs. 100.00 per ton will contribute 
to Rs. 335 crores. The additional tax: 
collection on various items will 
amount to Rs. 273 crores in 1984-35. 
Augmented by National Deposit 
Sfcheme which will help to reduce 
the "overall" deficit cf Rs. 2,035 
crores to Rs. 1,762 crores, to be 
financed by the Treasury bills. Com- 
pared to the additional tax proposals 
of about Rs. 600 crores in 1983-84, the 
proposals this year are incredibly 
modest. And the final net deficit has 
also been kept very close to- the cor- 
responding figure of Rs. 1,695 crores 
for the outgoing year. This deficit is 
all the more remarkable in view of 
higher allocations for development 
expenditure, rural and family wel- 
fare programmes, INSAT and expan- 
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sion of TV network for mass commu- 
nication. Enhancement of defence 
Budget by Rs. 450 crores is justified 
in view of maintaining security and 
safety to the country. 

The Finance Minister has made a 
statement in his Budget speech, that 
he has not been "entirely unmind- 
ful of a certain forthcoming event 
which is of importance to all of us 
in this Parliament." This has created 
apprehension in. the minds of some 
hon. Members, that the silver lining 
present in the Budget proposals may 
be overshadowed by dark clouds 
gathering later. I feel, Sir, there is 
no reason for such apprehension. 

The total allocation for rural deve- 
lopment during 1984-85 is practically 
double the amount provided for in 
1983-84. As against the previous 
year's provision of Rs. 480 crores, the 
latest Budget provides Rs. 932 
crores, almost twice as large. The 
rural landless employment guaran- 
tee scheme aims at providing employ- 
ment to at least one member of 
every rural landless family for IOO 
days in a year. From a provision of 
Rs. IOO crores in 1983-84 it will now 
receive Rs. 400v- crores during the 
period 1984-85. 

Likewise, the integrated rural 
development programme and the 
national rural employment pro- 
gramme will receive allocations of 
Rs. 216 crores and Rs. 230.00 crores 
respectively. There is a provision of 
Rs. 25.00 crores for self-employment 
to  the  educated unemployed youth. 

Constructive recovery and progress 
will depend on their effective utilisa- 
tion. In this context, I would like 
to suggest that an arrangement for 
monitoring and evaluation of all the 
-welfare programmes, including pro- 
grammes on adult education and uni- 
versalisation of elementary educa- 
tion, should be made. To fulfil these 
objectives, it is imperative that suit- 
able machineries be evolved at the 
block, district and state levels, which 
would provide a regular flow of in- 
formation   and   suitable   remedial   or 

corrective measures to be initiated 
on a continuing basis. The States 
should actively participate in these 
programmes. 

The Central assistance to the States 
in the coming year has been raised 
by 13.2 per cent (about Rs. 600 crores) 
over the Budget Estmates of Rs. 5,050 
;crores for 1983-84. The excise duty 
on electricity has been abolished 
giving the States the freedom to rjut 
their own duties. The States can also 
promote their economic growth by 
mobilisation of natural resoures with 
the implementation of modern tech- 
nology and technologies appropriate 
to rural  areas. 

Sir, the increased outlay for the 
20-Point Programme, agricultural 
development, the family welfare 
scheme and environmental improve- 
ment in urban slums, adult educa- 
tion for women and elementary edu- 
cation for girls is justified and de- 
serves  deep  appreciation. 

A weighted deduction is provided, 
for instance, for contributions to cer- 
tain types of scientific research insti- 
tutions under a .carefully controlled 
scheme with the object of encourag- 
ing such contributions and thus pro- 
moting  scientific  research. 

As mentioned by our esteemed col- 
league, Prof. B. Ramachandra Rao, 
our foreign exchange has coine 
down. But the graph will show that 
it is coming up though not at a fast 
rate. 

Foreign exchange reserves can be 
raised by various  ways: 

Firstly, by reducing the import of 
various items which can be produced 
in the country. For example, edible 
oil. We are importing edible oil to 
the extent of Rs. 600 crores to 
Rs. 700 crores annually. And this 
can be reduced to a great extent by 
plantation of palm trees in the 
southern part of the country where 
the soil and the ecological factors 
are  extremely   favourable   for   their 
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prolific growth. The palm oil is be- 
ing used extensively as edible oil in 
Malaysia and other neighbouring 
countries. 

Secondly, the foreign exchange re- 
serves can be raised by reducing the 
import of chemicals and  drugs. 

Thirdly, promoting export of aro- 
mati plants like lemon grass used 
for the production of vitamin A and 
also for perfumes, mentha species and 
plants producing ventiver oil and 
also medicinal plants, for example, 
rauwolfia, atharanthus roseus for 
producing anti-cancer drugs, and 
ipecas, and also exporting the drugs 
from these herbal sources. And the 
yield of herbal medicine can be in- 
creased by appropriate application of 
bio-technology. In this context, di- 
oseerea needs special mention as the 
steriod based drugs are prepared 
from these plants. Dioscorea grows 
in large quantities in our country. 

Fourthly, reducing the import of 
sophisticated instruments which can 
be fabricated here by our competent 
scientists, chemical engineers and 
technologists. 

Fifthly, by promoting the ex- 
port of engineering goods, various 
electronic components and textiles 
and other items. 

And lastly—it has been mentioned 
by Dr.. Adiseshiah—not to encourage 
non-resident Indians to deposit 
money in India for promoting indus- 
tries. I would like to say in this 
connection that those who have al- 
ready settled abroad, can at least 
afford to pay quite an appreciable 
amount of dollars for this purpose. 

Sir, before concluding, I would like 
to speak on fund allocation for high- 
er education and specially university 
education Sir, the universities are 
the backbone of scientific and tech- 
nological training, and the university 
research still forms the spearhead of 
scientific progress and provides a 
reasonably good barometer to the 
standard   of  science   and   technology 

in the country. Therefore, the uni- 
verstiei, should be provided with ade- 
quate i*,rant for the desired purpose. 
The trained personnel from the uni- 
versities render service to the schools 
at all levels, colleges, industries and 
various other research and commer- 
cial organisations. 

The University Grants.Commission is 
charged with the responsibility of 
promotion and coordination of univer- 
sity education and for the determi- 
nation and maintenance of standards 
of teaching, examination and research 
in universities. For the purpose, the 
Commission allocates and disburses 
grants to State universities for diffe- 
rent programmes and t° Central uni- 
versities and institutions deemed to 
be universities for their maintenance 
and development. Sir, in 1960 there 
were only 65 universities,v including 
Central universities. I happened to 
be a member of the UGC Review 
Committee at that time and so I 
know the exact figure. Now there 
are 130 universities and a few more 
will soon be established. The Budget 
estimates for 1984-85 for the Univer- 
sity Grants Commission include a 
provision of Rs. 93.20 crores under 
non-Plan a/ against Rs. 80 crores for 
the outgoing year and Rs. 61 crores 
under Plan, the grant for the coming 
year, the grant for J983-84 being 
Rs. 52,22 crores. This enhancement is 
quite meagre considering the total 
number of universities in our country 
because on an average they don't get 
more than Rs. 1.5 crores which, I think 
is too inadequate for the development 
programme of the universities. For 
strengthening scientific research and 
advanced study, the rise in the Budget 
estimats, including plan provision, is 
a meager sum amounting to Rs. 2 
crores;; from Rs. 5 crores, dt has been 
enhanced to Rs. 7 crores. Sir, consi- 
dering the exorbitant rise in the price 
index for journals, books, chemicals, 
glasswares and instruments and various 
other items so essential for training 
our students. I suggest that more 
funds should be allocated to the 
University   Grants   Commission.   Here 
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I should give an example. For the 
journal "Index Chemicus", which is 
•sa essential for all the chemists of 
various sections, the total subscrip- 
tion was Rs. 9,000 annually in 1976. 
Now it is Rs. 30,000. For just one 
journal the subscription ls noW 
Rs. 30,000. If this be the case, then 
the amount of Rs. 1.5 crores for uni- 
versity is very meagre. Tlie Calcutta 
University has 68 departments. With 
this amount, it is impossible to man- 
age the development programme. I 
would finish soon. 

THE VICE-CHAIRMAN (SHRI 
R. R. MORARKA); Please contfude 
now. 

PROF. (SHRIMATI) ASIMA 
CHATTERJEE: I, therefore, suggest 
that the University Grants Commis- 
sion should be provided with more 
grants, ,as it is the official machinery 
for the distribution of grants received 
xrom the Central Government to all 
the universities in the country. 

With these few comments, I would 
conclude, supporting the Budget. 
Thank you. 

SHRI MAQSOOD ALI KHAN (Kar- 
nataka): Mr. Vice-Chairman, Sir,; I 
rise to support the budget proposals. 
Before I do that, I would like to 
express my feelings of deep anguish 
and concern at what is happening in 
Karnataka, the unabated killings, 
taking them to the height of callous- 
ness and barbarity and vexing the 
people like anything. An innocent 
person who was taken under the 
custody of the police three days back 
died in police custody. There was a 
backlash from the people naturally 
and then fire was opened on them. 
This Government which is now work- 
ing in Karnataka gave a pious hope 
to the people that they were not 
going to open fire on the people at 
any time. Even Mr. Ramakrishna 
Hegde, the Chief Minister, had given 
an assurance that if the situauon 
demanded, he would resort to rubber 
buret;. rather .than resort to this 
firing. 

SHRI      SHRIDHAR        WASUDEO 

DHABE (Maharashtra); is it a Special 
Mention or budget speech? 

SHRI MAQSOOD ALI KHAN: It has 
to do with that and this is the time 
that I can mention it. Even the other 
day the Member on the other side 
mentioned about the law and order 
situation in Purtjab. I have every 
right to mention this. I wish calm 
prevails in that part of the country 
and the Government manage itself 
and behaves itself well. 
Coming to the Budget, critics have 

described the Budget in more ways 
than one, some charitable, some un- 
charitable. But the comment that was 
very much received by the press was 
that it is an election Budget, and Nani 
Palkhivala, who has rather always 
adorned himself as an expert on 
Budget arid whose speeches are, they 
say, a great event, as such important 
as the Budget itself, has said that it is 
an oil-born Budget. Whatever we 
may call it, the question is that the 
work of the Budget is as the Budget 
does. A Budget certainly is not going 
to be bad. It fixes its eye on the 
electorate because people are the 
mainstay of the democracy and if the 
Budget caters to them and looks to 
them, whether it is at the time of 
election or otherwise, it is no fault of 
the Budget. As regards it being an 
oil-born Budget I would say a word of 
praise, and great praise, for the ONGC, 
as it has been expressed by other 
Members. When we were just produc- 
ing 6 million tonnes and then we went 
up to about 10 million tonnes, we are 
now producing about 26 million tonnes 
of crude a year and in the year 1985 
hopes are there that we win become, 
to a great extent, self-sufficient, tbat 
we cut our imports and that the strain 
on our economy will be verv much 
redu^d. One thing about the Budget 
is that the Budget cpeaks of the confi- 
dence the Minister has in the economy 
of the eountry. And when it speaks 
of the confidence, it is not that with- 
out any reason he is speaking with 
confidence. Circumstances have per- 
mitted it. For the last three ^ear OTJ 
when we took power into our Viands in 
I    the year 1980, since then, the Congress 
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Government has been striving hard 
to see that the resilient economy of 
which usually we boast, must show 
itself up so as to see that the people 
ane uplifted from the dire conditions 
in which they are growling. 

Coming to the different aspects pf 
the Budget, concessions are galore. 
The fixed income group will have re- 
duction of tax rate by 5 per cent for 
the slab ranging 15001 to 20000. A 
dynamic approach has been made in 
the matter of giving relief to khand- 
sari sugar by exemption of the ex- 
cise duty, and you, > Mr. Vice- 
Chairman, must be knowing more 
about khandsari and sugar because 
you are very much associated with 
that industry. What I would like to 
point out is that the concession that 
has been given to the khandsari in- 
dustry, whether it is going to be pas- 
sed on to the consumer, because bet- 
ween the two, the mill sugar and 
khandsari sugar, the competition is 
such so as to maintain the prices, I am 
very doubtful, that the concession 
given to khandsari is virtually being 
passed on to the consumer. If they 
do it, it is a good sign; if they do 
not do it, then the Finanec Minister 
will be very much disillusioned with 
the concession given, in the same 
way as the concession given in Octo- 
ber 1983 to the tyre industry which 
unfortunately later on turned its 
back on the Finance Minister and 
said, no more any concessions and we 
are going to raise our prices even 
more than what we are maintaining 
at present because of the fact that 
the inputs are of a greater value. 
The paper industry which is said to 
be suffering from hardship in the 
matter of raw materials, has been 
exempted from customs on wood 
chips and has been given a reduction 
of duty on wood pulp. This is a wel- 
come step. And the most welcome 
step that the Budget has taken is 
abolishing of excise duty on electri- 
city leaving it to the State Govern- 
ments to tap the source. Here I 
would again like to sound a bit paro- 

chial by pointing out that Karnataka 
is suffering the most on account of 
electricity. And when I speak of 
Karnataka and the sufferings which 
the Karnataka people are having, I 
advert the attention of the Finance 
Minister to the fact that more money 
will have to b'e pumped into Karna- 
taka so that they may be able to 
take up plans which they have on 
hand regarding electricity. You 
won't imagine that in rural areas 
people will have to be without elec- 
tricity for about five hours a day. On 
high tension it has been reduced to 
50 per cent and on low tension it 
has been reduced to five hours in a 
day. That has added to the suffering 
of the people. 

On textiles substantial relief has 
been given by the Finance Minis'! er. 
For instance relief has been award- 
ed to polyester cotton blended yarn 
and polyester cotton blended fabrics 
and even to cotton fabrics of less 
than 51 counts. I feel the' counts 
could have been raised slightly be- 
cause actually 51 counts is a very 
coarse material. Had it been 80 or 
90 counts it would have been better. 
I leave it to the Finance Minister to 
see whether this concession can be 
given later if he has in view the 
interests  of  the   consumer  class. 

Printing and writing pa*per and 
craft paper get the benefit of reduc- 
tion of excise duty. 

Coming to the china wares and 
procelain table-wares, the excise duty 
has been reduced ff om 30 per cent 
to 15 per cent and I am sure this 
will be welcome by all the house- 
wives in the country. 

It is a matter of regret for all of 
us that the behaviour of the business 
community is always guided by pro- 
fit motive with the result whatever 
we expect of them does not happened. 
For example, with all these conces- 
sions that have been given to them 
and reduced taxation, they would be 
happy not to pass on the benefit to 
the   consumers. 

When    concessions  . are     given on 
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different commodities, it becomes a 
matter of slight concern to us when 
the Finance Minister has chosen to 
raise the customs duty on crude by 
Rs. 100.00 per metric tonne and the 
import duty on different items of 
iron and steel by   5 percentage 
points or 10 percentage points and 
customs duty of 20 per cent on stain- 
less steel melting scrap. 

As we know, an increase, whether 
it is Rs. 10.00 or Rs. 100.00 per metric 
tonne, it gives a sort of lever later 
on for the prices to be raised. As 
you know, in H973 excise duty on 
  petrol and petroleum products was 
raised in this country. Unfortunately 
it was thought by our budget pundits 
that it would not lead to the price 
rise of other commodities. But un- 
fortunately it boonierahged on other 
commodities. The energy cost went 
up; transport cost went up and manu- 
facturing cost went up. The whole 
economy was changed into a situ- 
ation where all prices went up. What 
I feel is whether it is iron and steel 
or crude or petrol or petroleum pro- 
ducts; even a slight increase in +"e 
excise duty will be sort of a leva's 
for raising the prices of all other 
commodities. I hope that the prices 
which are prevailing in ths country 
will be maintained and kept on in 
spite of this increase. 

While speaking on the rise in prices, 
we always get into a fallacious argu- 
ment and we always say that price 
rise is a natural phenomenon with 
any developing country and we quote 
the examples of United States and 
other developing country. Then wo 
say how much inflation is there and 
how much we have been able to con- 
tain. What I feel is that we as a 
poor country cannot afford to get 
compared with those countries where 
the purchasing power is high and in- 
comes ara high. Why not instead 
look to one country, not that I am 
pleading on behalf of that country? 
I am not in any wayafflliated to the 
Myology of that cauntry and I air 
not  associated   with  that  ideology.    1 

have in mind the Soviet Russia.    It 
is a matter of surprise that the house 
rents  that prevailed  in  that country 
in 1928 still prevail there. The trans- 
port tariffs of 1946 are    still    there. 
For the last    25 years    not a single 
paisa, in our language, has been add- 
ed  to  all  the  eatable    commodities. 
Why we could not emulate   that ex- 
ample?    Is    there   something    wrong 
in   our   perception?  While    speaking 
on the    Budget proposals,    the taxa- 
tion   proposals,    Sir,   one   thing that 
I   have   always   found    is   the   be- 
haviour of the  economy  in  the mar- 
ket. Prices, when they go up,    never 
come down, and this is our    experi- 
ence,    day-to-day    experience.    And, 
Sir,  sometimes,  in  Ihe  Budget,  when 
we say that this is the taxation    and 
this is not going to have any effect on 
the prices, the question that arises ls 
this: Do we have any department of 
ours in the Government which keeps 
on seeing what the effect of the taxa- 
tion proposals on certain commodities 
in the market is, how much rise has 
been reflected    in the normal    prices 
and, if there is any downward taxa- 
tion, whether that has been reflected 
in the prices in the market. If we can 
do that exercise and if we are able to 
see effectively that the prices are re- 
flected properly and if we are able to 
maintain that ratio. I think we wiH be 
doing a great service to the country. 

Now, Sir, I would like to take this 
opportunity to refer to some matters 
concerning the minorities.. Sir, the 
bank? are coming urj in different re- 
gions and bank expansion is going on. 
Hundreds and hundreds of banks 
branches have been opened and the 
hanking services have been nationa- 
lised. But I would like to know from 
the honourable Minister in charge of 
banking what, the percentage is of the 
Minorities so far as recruitment to 
these banks ig concerned. My own 
experience, my own knowledge, is 
very disappointing in this regard. 
Though the honourable Prime Minis- 
ter has always asid that in the public 
sector and in the banking sector, peo- 
ple belonging to the minorities,  boys 
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belonging to the backward classes, 
to tne cheduled wastes and me 
Scheduled Tribes, shoud be encour- 
aged, the percentage of these people in 
employment in this sector is deplor- 
able. I would request the Finance 
Minister to see that a system is evolv- 
ed or a formula is evolved by which 
recruitment to these agenices of these 
people is not only encouraged, but is 
also properly ensured. 

Another matter that I would like to 
refer to is a^o one     concerning the 
minorities. The year before last I had 
referred     to it. But,     unfortunately, 
there was no reference so far as the 
Minister is  concerned.  It  is with re- 
gard to the development of the Wakf 
properties in India. Sir, I made    the 
point at that time that the Wakf pro- 
perty in India is worth not less than 
one thousand crores or so and if the 
Central  Government comes     forward 
with a   proposal   for   a   development 
corporation, say,  an    All-India Wakf 
Development    Corporation,      with an 
authorised capital of about a hundred 
crores  and with the States as the con- 
stituents,  each contributing about ten 
to fifteen crores, it would go a long 
way in developing the Wakf proper- 
ties. This sort of a corporation    can 
easily be set up and an economy   can 
be     generated     by   which    ten   to 
fifteen   crores   of   rupees   would be 
available to  the  community   and the 
community will not have to rush from 
this bank to that bank and so on for 
financing  their  educational   program- 
mes, for programmes meant for    {he 
upliftment  of the     downtrodden  and 
the upliftment of women and so on. I 
think this sort of a    corporation can 
easily be set up. 

There is another point which I 
would like to mention just now. As I 
said earlier, being a bit parochial, I 
would now like to refer to Karnataka. 
Sir, I am much pained to see that in 
the non-Plan Budget allocation, a pro- 
vision of only about two crores for 
the Vijayanagar Steel Plant has been 
made. The name itself has become so 
popular  all   over  the   country that I 

need not refer to what it means. It 
was about eight years ago that the 
Prime Minister laid the foundation- 
stone for this project. But, last year, 
a provision of only one crore was 
made and the actual spending was 
about Rs. 1.20 crores. This year only 
a provision of two crores has been 
made. As you know, Sir, this region 
of Hospet, where this Vijayanagar 
Steel Plant is going to be set up, is 
the richest in the world in iron ore 
and it contains about 62 per cent of 
iron which is considered to be the 
best ore. This ore can easily he utilis- 
ed for our plant. Reports are there 
that a viable plant, one of the best 
plants in India, could be set up there. 
I do not know why the Government 
is not paying its attention to this nro- 
ject. It is a plant on which all the 
Kannadigas are pinning their hopes. 
I would request the Finance Minister 
to see at least that this shortcoming 
is made good by providing more 
funds to this plant. 
Sir,   taking  one  example from   the 

Budget proposal itself, you have said 
that khandsari'will be exempted from 
excise  duty.   Sir,  a new  industry is 
coming up in the country.   It is   the 
mini-cement plant.    About this mini- 
cement  plant,      first  of all,  I would 
refer to the latest Notification issued 
by the   Industry   Department on the 
23rd February 1984,  saying that sur- 
plus districts  will  not be allowed to 
set up a mini-plant of VSK IOO ton- 
nes  or more      tonnes  per  day.    Sir, 
Gulbarga district in my State, Karna- 
taka is so much rich in limestone de- 
posits  that  if you want  to  set  up  a 
cement factory,  you meed  not bother 
about the rest of India.   You may set 
up,   say,   IOO  tonnes  per  day cement 
factories, if you like, there.    Millions 
and millions of tonnes of proven ma- 
terial is available.    Now people there 
want to set up 20 tonnes per day or 
50 tonnes per dav or IOO tonnes per 
day cement factories.   If you say that 
Gulbarga is a surplus cement district, 
you are not going to allow them to set 
up  their industry.    Where  will  they 
go?    What will be the future of   this 
dustry?    So   I   would   request    the 
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Government not only to relax that 
order in respect of Gulbarga but also 
to see that cement is exempted from 
the excise duty, because dual price 
system you are having, as you are 
having it in the case of sugar indus- 
try. So, treat it on par with sugar. 
It is an essential commodity and very 
much needed. As you know, Sir, 
among the developing countries our 
ratio of consumption is very much 
low (Interruptions) 

DR. MALCOLM S. ADISESHIAH: 
Why do you call it a new industry— 
mini-cement factories? 

SHRI MAQSOOD ALI KHAN. If 
you take up the whole industry of 
cement, that is not new. But if you 
take up the process, the process is 
new,   I do not mean that it is new. 
Sir, another   thing.     Again,     my 

friends   in   this   august  House   would 
pardon me if I make a reference   to 
Karnataka  Government  again.    It is 
rather unfortunate that time is being 
wasted by the present Government in 
frittering away their energy on mat- 
ters which are not so much material 
to that State.    They are thinking of 
some alliances or how the Congress-I 
Government can be wiped     out     of 
power; sometimes they think of some 
kind of  conclave or whatever it    is. 
But the  thing  on which the present 
Government must  focus its  attention 
is,  as II  mentioned,   electricity      and 
other such things, which are of first 
importance for the people, and    they 
must be able to solve the difficulties 
of the people. 

Sir, with these observations, I-thank 
you very much. 

THE VICE-CHAIRMAM    (SHRl R. 
R. MORARKA;:   Dr. Siddhu. 

DR. M. M. S. SIDDHU (Uttar Pra- 
desh): Mr. Vice-Chairman, Sir, you 
have already discussed the broad 
principles of the Budget which, ac- 
cording to you, Sir, has puzzled you. 
You could not see much wood through 
tho jungle of these statistics Prof. 
Mal-olm Adiseshiah has also drawn 
attention to some of the aspects which 

are disturbing—the    inflationary ten- 
dencies  and  deficit    financing  which 
will have their effect not this   year 
but on the Seventh Five Year Plan, 
Sir, I need not go into any of these,. 
But I am more   concerned with thei 
effect of the Central plan outlay   in/ 
the social sector. The social sector is 
one f)om which the people will derive 
the quality of the life they have t» 
live, and I regret to say, as has been 
pointed out in the 'Business Standard' 
that the Central plan outlay in some 
of the important sectors    are    either 
decreasing or    stagnant.    It    may be 
argued that tfie central share  outlay 
should be taken along with the State 
sector as a whole.   But there is     no 
denying the fact that the share of the 
central  plan   outlay      for  some  key 
social sectors reflects the lack of se- 
riousness on the part of the Govern- 
ment in developing these sectors.      I 
may bring to your notice that educa- 
tion in the central sector in 1983, 1984 
and 1985 had a share outlay of 09, 08 
and .9 of the sectorial outlay of   the 
central plan.    Health    excluding    the 
family welfare Plan, has been    1, 1, 
and 0.9.   As far as other things   are 
concerned it is just the same.   In such 
sectors, there is stagnation or the cen- 
tral outlay share is less, though     in 
obsolute terms the amounts may   be 
higher and are higher this year    Sir, 
I may point out two things     One is 
the health of the children     You may 
recollect that a CommitttJ called the 
School Health Committee was chaired 
by  Mrs.   Renuk&  Ray,  a  Member of 
the Lok Sabha in the year i960. Since 
then, it has gathered dust. This year, 
a small provision of some 55 lakhs has 
been made.    But what is the state of 
affairs of   the   children in   the   pre- 
school and school age.    According to 
the surveys done by the National Ins- 
titute of Nutrition Hyderabad 15 to 20 
percent of the children show clinical 
signs  of eye dise 3  to lack of 
Vitamin A and 5 ner cent of the school 
going children in the primary school 
age suff from infection. This is a 
very  high percentage. The nutrition 
programme    are of 4 types Le. ANP 



331 The Budget [RAJYA SABHA]       (General), 1984-85 332 
[Dr. M. M. S. Siddbu] 
under population control, mid-day 
meal and others. Surveys have show- 
ed that ANP have the sub-optimum 
effect and the mid-day meal have 
somewhat promotional effect on them 
If you see the availablity of food per 
capita, the availability is rather going 
down. It was 474.5 grams in the year 
1978-79. It is 480.3 grams in 1979: It 
is going down since 1979 in spite of 
the production of agriculture sector. 
It is not the question of availability. 
It is the purchasing power, as you 
said in your speech, that is going 
down. If the purchasing power is low, 
eve'n if the food is available, it does 
not reach the person. When we are 
talking of food, Sir, food adulteration 
Act has not been able to. make any 
dent on the adulteration of food arti- 
cles in our country. It is rather un- 
fortunate that only six laboraties 
out of 67 State laboratories, managed 
by State local bodies, are equipped 
with G.L.C: which is abls to detect 
the traces of adulterants and contami- 
nants like pesticide residues, arguman 
oil and toxic substances. These six 
laboratories are in addition to four 
Central Food Laboratories. In all, 10 
laboratories out of 67 are equipped 
with modern instruments to do it. Sir, 
the House may be surprised to know 
the adulteration found in vanaspati 
during the last si* months of 1983 
Sir, it was 15 per cent in Haryana, 
14 5 per cent in Punjab, 33 per cent in 
Madhya Pradesh, 10 per cent in Uttar 
Pradesh, and 38 per cent in D,elhi. 
• 

AN HON.  MEMBER:  Adulteration? 
DR.  M.  M.  S.   SIDDHU:  Adultera- 

tion in the sinse,  Sir,    moisture  con- 
tent  and free fatty  acids.    I am not 
taking  into   consideration  the  tallow 
There are a few cases which I do not 
want to refer.   That had been talked 
about.    But the   free fatty  acids    in 
vanaspati  is  an    adulterant.    Greater 
moisture content also reduce? itg shelf 
life,   Vitamin A content may be re- 
duced. 

Then, Sir, we come to another sec- 

tor en which, I will say the health 
of the nation much more depends. 
Just it took many years to co-relate 
smoking with cancer of the lung. 
Similarly, Sir, residues of pesticides 
in food, in air, in water are a great 
concern to the scientists. Such insec- 
ticides or pesticides are known to be 
the contributive factor in causing 
fungus infection hay fever, asthma, 
sinusitis, gastrointestinal disorders, 
dehydration alkaloses, malnutrition, 
pneumonitis, cancer, poliomyelitis 
arterioselerosis, heart disease and 
insanity. Sir, in cases which have 
come to the notice, the BHC, that is 
Gamaxin has caused about 250 dis- 
order of Ipilepsy in nun according 
to the report of Dr. Nag published in 
a reputed journal, the Tropical and 
Geographical Medicine, in the year 
1976. Similarly, another one has been 
published in the 'Lancet* which gives, 
Sir, that persons working in the spray- 
ing of the insecticides in, the malaria 
control programme are heavily ex- 
posed. One of the studies shows that 
23 per cent were affected by macular 
degeneration, by which the eye sight 
is lower. And the mean duration is 
1—8 years. In other words, if the ex-' 
posure is for alongertinue then the 
affects are such that no treatment is 
possible. There have been visual im- 
pairments in 29 per cent. This shows 
the extent to which the damage can 
be caused by pesticides. According ta 
some ol the reports which have been 
published in the country, the DDT 
residue in the food like fish, the DDT 
residue in milk, the DDT residue fii 
some other food is very high in our 
country. I have got no time to give 
the figures. There are studies made 
in Calcutta, there are studies made by 

the CFTRI, specially by   Dr. 
Mazumdar and also the effect 
it    has on    the     atmosphere. 
5 P.M.    Some  of them  get volatile. 

They go into the air and after 
the rains they get into the rain water. 
Leaching has occured from the fields 
where the pesticide reslrue is leached 
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with  the  water  to  the ponds.      The 
persons have suffered very deleterious 
• effects on their health.   This is a mat- 
ter  of  great  concern to the  country. 
Especially we do not want that    the 
agricultural     production     should   go 
down. Pesticides   are a necessity   but 
a proper use and monitoring is called 
for.    Unless   and   until  we   have  got 
proper monitoring, it will not be pos- 
sible and so the number of laborato- 
ries which are only ten in the coun- 
try, is too short, is too small, for the 
purpose. 
Sir, I  now come to another aspect 
an<j that is about education.    We had 
gone for 10+2 because vocatianalisa- 
tion was considered, to be the remedy 
against  growing  unemployment   and 
producing persons who have g°t em- 
- ployment potential.    According to the 
Hindustan Times Report published by 
the working group of the Union Mi- 
nistry for the      Seventh Plan it has 
taken a grim view of the snails pace 
at which Vocationalisation of the plus 
two is going on, although eight years 
nave passed since all the States and 
Union territories accepted it in prin- 
ciple.    Now, Sir, all the time we are 
talking  of  generation  of  employment 
facilities.    Now, here was a    scheme 
which is not at all implemented. Here 
is a scheme which has not been dove- 
tailed  with  the  industry where    the 
people  after having learnt the voca- 
tion will be employed. 

Sir, there is another factor which is 
very disturbing today. The country is 
in a mood for a good family welfare 
programme and a good family plann- 
ing programme. Recently, Sir, the 
Madhya Pradesh Government has sent 
out orders to doctors and officials to 
fulfil certain quotas by the end of the 
financial year. This has been quoted 
in the papers and an editorial has 
appeared in the Indian Express of 
today. If the same compulsion type 
approach is going to be adopted, it will 
have the same effect that it has had 
in 1975. We should not force the doc- 
tors. A dentist doctor has been sus- 
pended by the Madhya Pradesh Gov- 
ernment for not fulfilling the targets. 

We should learn from the experience 
of the past. I do not want the family 
planning and family welfare program- 
mes to suffer. If such steps are taken 
and the doctors and dentists and other 
officials are to be penalised it will 
have worst effect than it could have 
otherwise. 
Sir, the backbone of the health pro- 
grammes is the primary health centre. 
Today what is the position of the pri- 
mary health centres? How many doc- 
tors are there?    According to a report 
which wa& available    on 1.4.1983, for 
which  data was given us  in the  Con- 
sultative   Committee  of  the  Ministry 
of Health  and  Family Welfare,   the 
number of   posts of   medical officers 
sanctioned was IS.134, and in position 
there   were   9,670 doctors.    In  other 
words, 5,464 doctors were not in posi- 
tion. Out of them the number of allo- 
paths was 6.147—posts sanctioned, and 
in position 5.083 leaving a net balance 
—a negative one-of 1064. It is not only 
with the allopathic system;  it  is also 
with the Indian system   of   medicine, 
called Unani, Ayurveda and Homoeo- 
pathy. There is a shortage. Though the 
sanctioned  strength  is  2967  in  posi- 
tion are 1077. In other words, homoeo- 
pathic doctors and allopathic doctors 
numbering 1290 are not there.   So, this 
was the position.   In the Third Five- 
Year Plan, if was said:     "Difficulties 
have been    experienced    in    securing 
sufficient number of doctors." In order 
to create necessary climate and condi- 
tions for securing personnel for rural 
areas,   following  measures  were   sug- 
gested:    There   should  be one cadre: 
secondly,   residential    accommodation 
and other facilities be provided for the 
medical personnel    serving the rural 
area, due account be taken for addi- 
tional expenditure on account of child- 
ren; scholarship should be given. 

Mr. Deputy Chairman in the 
Chair; Services of medical practi- 
tioners, both in urban and rural 
areas should be utilised on war- 
time basis in hospitals and dis- 
pensaries. But this has not been 
implemented at all. The Servs- 
ces of qualified and properly trained 
graduates in the indigenou,,    systems 
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of medicine have also not been utilised 
to the full. 

Again, as far as the construction of 
buildings is   concerned,    the   Fourth 
Five-Year Plan als© states that 50 per 
cent  of the primary     health  centres 
have buildings and 25 per cent have 
residential quarters.   Now     the posi- 
tion today is that only 37 per cent of 
the sub-centres, have their own build- 
ings and in the cast of primary health 
centres, one out of six is either in a 
renter building    or does not have    a 
building of its own.   This is the posi- 
tion in the Seventh Plan.   And here 
too, the Sixth    Five-Year Plan mid- 
term appraisal states; There has been 
organisational constraint   in the cons- 
truction of buildings in rurai areas for 
Ihe primary health  centres and sub- 
centres under the    Minimum    Needs 
Programme,    since   in  many   States, 
the Sate P.W.D.'s have not been able 
to handle the   job    effectively    and 
funds provided, have lapsed.   If this 
is the concern shown by the   States 
for the Minimum Needs Programme, 
I    need    not    say    anything    more 
except   that   this   Minimum   Needs 
Programme will be an eye-wash if it 
js not properly implemented.  We have 
been fon<j  of talking  about  it.   May 
I remind that   the    role of a health 
worker or the community health guide 
was conceived in the National Health 
Sub Committee of the National Plan- 
ning  Committee     formed  in  1937 or 
1938    of    which    Pandit    Jawaharlal 
Nehru was the   Chairman.   An^ they 
had  said:  "Intelligent    young women 
and men should be selected from vil- 
lages themselves at the rate of one per 
900 population.   Those selected should 
preferably be literate who will be able 
to at 'east read and write their mother 
fue; they wiH be sent for special 
ning centres described below and 
be given   a   course of   training 
months."      It     was     in 
that     this Plan   document  was 
i hed.   It waa  the year  1958    in 
Shanghai, China took the lay persons, 
whom  they called 'Bare-foot doctors' 
for primary health care and had tbe 
results.   It was only in Janata regime 

that  this     was taken  up.   In  other 
words, it took 30   years for the good 
suggestions which were there already 
with us, to be implemented. This Sub- 
Committee's Report has also asked for 
a complete survey to be done by the 
health worker with the aid of engine- 
ering personnel and others, Sir, as fai 
as the village survey was concerned, 
it was complete—utilisation    ©f land, 
water    resources, drainage    economic 
position^ occupation; number of land- 
owners number of persons in  trade 
anc}  so on.   If this survey had been 
done, I think, today, the    economists- 
would have a complete data and we 
need not have  to    ,go to the   village 
community to tell us as to who is the 
poorest of the poor. This document also 
had thought about decentralisation   of 
the health services    and has   recom- 
mended that a health committee con- 
sisting of the people at the panchayat 
level, 0r, whatever is the village-level 
organisation should    be there to eva- 
luate the effects    °f tbe health plan. 
We have ignored    some o*   our   old 
thinking. 

Now, Sir, I come t0 another aspect 
and this is about the loans from the 
Government being given to the wea- 
ker sections. Mr. Morarka had refer- 
red to it. I am all for loans being 
given to these people. But the man- 
ner in which they are being given 
may defeat the very purpose for 
which you give them. In the Pioneer 
of 10th March, it has been stated, I 
quote; 
"Loans     are  a   serious     business 
which   should     be   transacted   in   a 
proper business-like manner taking 
normal    precautions.   To turn    the 
whole affair into a kind of a ma^h 
mela where prodigies of some of the 
higher-ups  are  favoured  with    the 
loan bonanza is bound to raise many 
brows not only from the alarmed 
depositors but of the lay public in 
general." 
If this  is     the  impression  which    is 
created in regard to the loans which 
are bein» riven, then, the effectiveness 
Ji that measure may be lost.   I do ""ot 
want  this measure to come into dis- 
repute. 
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As far as the integrated rural deve- 
lopment and other programmes are 
concerned, I would only say that they 
should keep in view what the mid- 
term appraisal had to say on the in- 
tegrated rural development program- 
me—I quote:— 

"As regards the quality of the 
programme, sample studies hava 
been carried out by a few States. A 
significant point which emergeg is, 
although IRDP requires that the 
beneficiaries should be selected from 
the poorest groups below the pover- 
ty line, it has happened that in quite 
a few States:, a sizeable number 
(emphasis is mine) of beneficiaries 
selected belonged to the category of 
smal] and marginal farmers. The 
percentage' of su|ch bteneficiaries 
varies from State to State, and in 
some cases, as high as 30 per cent." 

This is the warning which the mid- 
term appraisal gives us- Sir, in these 
rura] development programmes and 
unemployment programmes, the first 
thing is that, right persons should get 
the benefit. Otherwise we will not be 
able to make any impact on the remo- 
val of poverty in the rural areas. 

Secondly, Sir, as has been pointed 
out in the mid-term appraisal the 
works should be of a permanent 
nature. If you build kutcha canals, 
kutcha roads and so on, you should 
see that they are not washed off: You 
should see that they are made per- 
manent assets of the community, Sir, 
I wou^ make only one more observa- 
tion before I conclude. I think, the 
impact of this Plan-shoul^ have been 
on the prices. We have seen it. Dr. 
Adiseshiah has mentioned that the 
parallel economy has had a bad effect 
on the prices. When the wholesale 
market index goes down, it does not 
have any effect on the retail price. We 
have seen his phenomenon during the 
last three or four years or even more. 
This phenomenon until and unless it 5S 
changed, there will be no way in 
which the middle class or the poor 
man will ever be able to reap any- 
thing out of any concession and incen- 
tive which are given.   The potentials 
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nomy also showed some difficulties 
and even then we were able to con- 
tain the inflation within 10 per cent 
or below 10 per cent. This is a very 
good sign and I congratulate the Fin- 
ance Minister  for    this  performance. 

I am very happy with the growth 
rate of agriculture, of 142 million ton- 
nes of foodgrains production, 9 per 
cent growth rate in agriculture. Na- 
tional income increased by 7 per cent 
and industrial growth by 4.2 per cent. 
These are all the achievements that 
can be proudly commended upon. 

•Sir, some of my friends were telling 
that good  rains were there and that 
is why yon are having good foodgrain 
production.   Rains    were   here before 
independence a1 so. They ara not a new 
phenomenon to India,      but then  we 
were a poor country, we did not have 
even 50 million tonnes of foodgrains 
production.   Now we are able to reach 
142 million tonnes.    It means, the in- 
frastructure,      the   inputs   and      the 
methodology adopted by the Govern- 
ment are there and all these things are 
contributing  to   the   growth  in  food- 
grain production, not the rains alone. 

Now, Sir, coming to the question of 
balance of payment, of course, I   am 
not at all      happy, when I read the 
figure,  that we  are still having    the 
adverse trade     balance     of Rs. 5300 
crores.    But still I am happy because 
from Rs. 5,800   crores   we were able 
to bring it down to Rs. 5,500 or so by 
300 crores We were able to bring  it 
down.    That  is   a   good  sign.    I  re- 
member this that when this Govem- 
ment left office in 1977, we left a sur- 
plus   in   balance   of   trade.    But   the 
tables  were      turned  soon thereafter 
and we had to face a difficult situation 
with  an     adverse balance    of trade. 
Now we are still keeping on our march 
towards  reduction in the balance of 
trade and I hope the Budget present- 
ed by our Finance Minister will     be 
able to keep up the tempo of 9 per 
cent increase in the export trade, as 
it has shown recently. 

In regard to the IMF loan, il do not 
want to  take much  of your  time   as 
many of our friends have mentioned 
this.   Our Prime Minister had assured 
us at the time of taking the loan that 
we borrowed this loan for correcting 
the  temporary   inequiiibrium  in    the 
economic field; we borrowed this loan 
only for the national interests of our 
country.   She said:'    'We will not ac- 
cept it if it goes against the interCSTS 
of  our   country   and   against  our  de- 
clared objectives'".    Have we sacrific- 
ed our declared objectives?   NO. Have 
we reduced  our subsidies  or cut  our 
subsidies?    No.     Have we   cut     our 
wages?    No.    We have not done a|iy~ 
thing that the critics of this loan anti- 
cipated about receiving tlie IMF Ic 
How many    seminars and     symposia 
were held by the Opposition at   that 
time to tell that the loan wa$ going 
to take away India's integrity      and 
freedom and      every thing.    Nothing 
has happened.    We have   -even aban- 
doned the .last instalment of the loan 
and we are now going on the way io 
repaying the loan.    I congratulate the 
Finance Minister and      those persons 
who  are      responsible for this  fiscal 
policy. 

Even about the increase in money 
supply, it is only 6.8 per cent. This 
is despite the fact that the IMF1 had 
agreed for an 11 and,odd P^r cent 
increase in money supply. Even 
though this is a positive factor, J 
neyer heard any one from the Opposi- 
tion benches commenting on this as*- 
pect that we were able to reduce it BO 
much irrespective of the calculation 
of the IMF that the money supply 
may go up to more than 11 per cent. 

IT am not commenting on many of 
the schemes about which my predeces- 
sors have already spoken. But I may 
be permitted to say one word about 
the role of the private sector. Private 
sector and public sector in this coun- 
try are more or less the same, accord- 
ing to me. The private sector also 
derives money from the financial in- 
stitutions—the banks. L.T.C. and other 
sources.   Naturally the private sector's 
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money is also accountable. The money 
comes from the people, and not from 
the private property; it comes from 
1 the nation. So when people who have 
invested money in the private sector 
companies and firms feel that they 
should have a say in the management 
of the affairs of the company, there 
need not be any panic about it. It 
is only natural reasoning that they 
must have a role, they must have a 
say in the affairs of the company i hat 
they are involved in it. Only one 
thing I want to say here. When the 
financial institutions send their direc- 
tors on the governing boards of the 
private sector undertakings, they 
should be well trained and well qua- 
lified people and not just somebody. 
We must have a pool of trained per- 
sonnel to handle this. Then only the 
financial institutions in our country 
will be able to play their role effec- 
tively. 

Another question is about modej-ni- 
• sation of industry. I was one, of the 
happiest persons when I read this 
Budget document and raw the provi- 
sion for the modernisation of industry 
made in this ai?d also mentioning that 
any industry having less than 4 crores 
capital can avail of this and also a 
loan at 11.5 per cent interest. If the 
industry is weak, it is of course 10 
per cent interest. This is really good. 
Modernisation took place in some of 
the European countries after the 
Second World War. Whole of Berlin 
was destroyed, Frankfurt was destroy- 
ed, in fact whole of Germany was 
destroyed by bombing and the com- 
panies were destroyed and the facto- 
ries were destroyed. Only after the 
war when the restructuring of the 
economy started after the Marshal 
Plan aid were they able to construct 
new factories, get new equipment and 
new machinery. Because of that Ger- 
many was able to compete in Europe 
and even with Britain where the fac- 
tories were not burnt in that War. We 
did not have a war like that. Now 
the Finance Minister has clearly start- 
ed a war on the outmoded machinery 

and obsolete instruments used in some 
of the factories by announcing that 
modernisation is necessary to compete 
with the market challenges in the 
Sir, now one word about the 
Plan outlay. I am very happy that 
ths Finance Minister is able to in- 
. crea per    cent t'ne Central Plan 
outlay ana  also J 3.2 per cent increase 
ir. the State Plan outlay. 

DR.   MALCOLM   S.     ADISESHIAH: 
9-5 per cent. 

SHRJ M  M. JACOB: Es. 392 crores 
. -Pian assistance to States.    I need not 
expiain  all these   things.    The  addi- 
tional incentive the Finance Minister 
hj;i   promised   to   those   States   which 
show   fiscal    discipline as a welcome 
.ision.  Fiscal discipline is one r-i 
the great things because that ig going 
to  be   a   corrective   of  our  economy. 
The   Finance   Minister     deserves   special 
congratulations   for   this.    Then  sub 
ilizers,    and    so    on.     All 
these things I am not mentioning. But 
one word about the development pro- 
grammes for the people living below 
tbe  poverty  line.     Many  of our friend^ 
mentioned here that  the provision of 
Rs.  1148 crores for IRDP, NREP and 
for    the     rural     landless     employ- 
ment guarantee scheme and Self-Em- 
ployment     Scheme ,  is really a remark- 
able thing.    The only thing is, about 
the implementation of these program- 
mes, the States as well as the districts   
and   other     implementation   agencies, 
will have to take it in the right spirit 
because   the  Prime  Minister  has   as- 
sured the nation that her government 
is going to make a big stride to re- 
move the poverty of the masses.    So 
the "coope-'ation of all sections of peo- 
ple,   including  the  Opposition,   is  re- 
quired for  alleviating the poverty of 
the masses     We can fight our politi- 
cal battle after removing the poverty 
of the masses.    I think this provision 
of Rs. 1148    crores    is a    step    in   tlie 
right direction; and I congratulate the 
Finance Minister for it. 

Now tbe drinking water.    Identify- 
ing  50,000 problem villages and pro- 
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viding drinking water to those vil- 
lages is not a small thing in this coun- 
try. For years there was no water. 
Now the Finance Minister is going 
t© provide drinking water in 50,000 
villages. I am one of those people 
who in recent months saw that peo- 
ple appreciating it more than even 
factories. People are more anxious to 
get drinking water supply. I congra- 
tulate the Government for this. This 
is a great thing which this Govern- 
ment has been able to do for th© poor 
people who do not have even drinking 
water. m 

Sir, regarding  the public  sector,  I 
am very happy to see that We have 
now 224 public sector enterprises    in 
India run by the Central Government. 
From five public sector units with an 
investment of Rs. 29 crores, we have 
now come to have 224 public sector 
units  with  an  investment  of almost 
Rs. 26,000 crores. Some of my friends 
from the Opposition were mentioning 
that our investment is not proper. Is 
it improper to have 224 units in place 
of 5 and investment increasing from 
Rs. 29 crores to Rs. 26,000 crores? Sir, 
the public sector at one time was only 
the postal department set up by the 
East India Company.    But now look 
at the growth.   Now not the    postal 
department only but several other de- 
partments and firms and facilities that 
we    have.    Then     about the     sales 
growth I  must  comment.    Not only 
is there growth in investment but also 
growth in sales.   In ten years we are 
able to    show a remarkable      sales 
growth  of six times in this country. 
This is also a result of the good eco- 
nomic policy. 

Sir. I would not take much of time 
but I would like to say one thing 
about the restlessness shown in many 
parts of this country, because our 
country is a developing nation. As a 
developing nation, our economy has 
, developed in many spheres. People 
have been demanding more in many 
sectors. More people wanting to tra- 
vel by   trains more people   wanting 

to travel by air. When there is more 
demand for everything, you find that 
the infrastructure is not coping with 
the development of the economy. I 
think the Finance Minister and the 
fiscal planners of this country will 
have to throw a little more light on 
this aspect. Infrastructural plan is 
also very important. When you think 
of providing more wagons, there 
should be sufficient railway stations, 
the platforms must be long enough. 
Otherwise, people get discomfort and 
' our achievements on various points 
will be imm9diately sidetracked. By 
mere waiting at the railway station 
for hours. I think the passengers Will 
feel that nothing is achieved in our 
country and that everything is of 
disadvantage to them. 

He forgets immediately the achieve- 
ments made in this country. So, the 
small thing which the people are 
coming across every day in their day- 
to-day life, is the infrastructural 
weakness. So, that infrastructural 
weakness will have to be corrected 
in the months to came. 

Sir, about what recovery our eco- 
nomy has made, I do not want to 
compare it with that happened in 
the then Government's time. We 
have not sold the gold which is re- 
served in the country. In 1978-791 

and 1979-80 did they not' sell the 
gold? Did they not stop collections 
for cheap popularity? Did they not 
distort the economy at that time by 
wrong fiscal policies? Sir, many 
things are there. But I do not want 
to take your time because we are 
now discussing on a very important 
document in the House. 

Sir, the productivity has to be in- 
creased. For productivity increase, 
the theme of the Budget itself is 
increasing the production. Thermal 
power generation is an important 
factor. Sir, I come from a- State 
where electricity used to be a sur- 
plus commodity every year. But last 
year because of the drougnt we find 
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suddenly that there is power short- 
age. Sir, in the State of Kerala there 
is no thermal power station. There 
was a proposal for the Silent Valley 
Project, but that was turned down 
on ecological reasons. O.K. We ac- 
cept it fully because ecology, pro- 
tecting nature, is very important. 
And we welcome the decsiori of the 
Prime Minister and the Government 
of India. But at the same time to com- 
pensate that and to remove the short- 
age of power, I request tne Finance 
Minister to explore the possibility of 
sanctioning a thermal power station 
to that State. 

Sir, before concluding, I would like 
to dwell upon one or two small poincs. 
Sir, I come from an area which is a 
border State, border not with China 
or Pakistan. It has a border with the 
Indian Ocean. On almost three sides 
we are covered with Ocean, if you 
take Kanyakumari also into account. 
This is vulnerable. The developments 
in the Indian Ocean, as everybody 
knows, are very unhealthy competi- 
tion of super powers. They are creat- 
ing problems of insecurity for that 
State and the border areas. So, I am 
glad that the Government of India 
ha^ thought about locating the Naval 
Academy in that State at Cannanore. 
But, Sir, air force station and the army 
stations will have to be thought of in 
this part of the country, because this 
is surrounded on three sides by the 
Ocean. Sir, security is more impor- 
tant. Similarly, Sir, political extrem- 
ism at various points is emerging in 
various shapes and forms. It is neces- 
sary to have a strong police force. So, 
the security arrangement is very 
necessary. 

Sir, I am concluding with one 
word. Cochin is the commercial and 
industrial capital of the State. Cochin 
was known as the queen of the Ara- 
bian Sea. Today Cochin is almost an 
orphan. The Ship Yard ig there. Sir, 
this is a very important thing to my 
mind because there is a ship repairing 
dock for small ships. But    Cochin is 

near the international shipping route. 
Between Cochin and Lackadives you 
find an international shipping route. 
Most of the ships go that way, inter- 
national, ships ply that way. They 
have to go for watering to Columbo. 
They go for repair to Singapur. If 
there is repairing facility for ships in 
Cochin, bigger ships that ply through 
the international shipping route will 
touch India. The repair docks will 
employ a large number of people, and 
also watering and all that will attract* 
several job-generating programmes. 
Also, Sir, the free-trade zone which 
has been already mentioned by the 
Government of India may be im- 
mediately expedited for that area. 

Before closing, Sir, one small point 
about the drought affected States. I 
am not repeating for that State alone. 
Tea, coffee, cardamom and rubber 
plants require four, years, five years 
even six years -gestation period after 
you plant them. The percentage fall 
in the crop because of the drought 
was for cardamom 60 per-cent; tea, 
52.5 per cent; coffee, 64 per cent and 
rubber also some percentage. Rubber 
has recovered. Coconut also has de- 
pleted. All these crops need replant- 
ing. Replanting means long-term 
strategy by the concerned commodity 
boards mostly controlled by th*> Com- 
merce Ministry and the Government 
of India. And this portion has nho to 
be thought of because replantation is 
vital for import substitution These 
are exportable commodities—tea, 
coffee, cardamom and so on. We lost 
the market in cardamom and we 
could not export cardamom sufficient- 
ly because there is no cardamom. It 
has gone with drought. So an intelli- 
gent plan has been formulated for the 
replantation of these cash crows. With 
these few words, I congratulate the 
Finance Minister for presenting this 
budge*, which is one of the finest 
budget, which everybody calk a most 
popular budget, a peopel's budget bul 
which the Opposition calls an electior 
budget be !ause they do not know ttw 
distinction between election and 
masses. Thank you very much 
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SHRI      SHRIDHAR       'WASUDEO 
DHABE:   Mr.  Deputy  Chairman,   Sir, 
H  has been just     now said that  this  is 
a very good budget and it is an im- 
pressive performance by the Finance 
Minister.    Sir, if you consider      this 
aspect in the larger perspective, what 
is the test of a budget?    Have    tho 
large  masses been    given any relief?    Is 
i!   proper management     of the  economy 
by the Government?   And lastly, what 
attempts are  m'ade to    provide sufficient 
fund for the programmes which the 
Government wants to undertake? Sir, 
in the first paragraph of the statement 
of the    Minister,     it is said    that there 
has been a "strong recovery in national 
income  and  agriculture     and  an  equally 
"impressive improvement in our balance 
of   payments."    It    is    als0    stated that 
the  foodgrains     production     which  was 
132  million      tonnes  in   1978-79  and 
w'hich  came  down     in   1982-83     to   128 
million tonnes, is going to be of the 
order of 142 million tonnes.    So it is 
said    that    there       is       a    remarkable 
recovery jn foodgrains production    in 
1983-84.   And similar things are stated 
about  industrial  production.     If  that 
is so, why should the prices go up. 
My  learned friend  has given  as one 
of  the reasons the factor    of unaccoun- 
ted money;   he  has  said that   50 per 
cent of the national income is in the 
black money sector.   If that is so, then 
there   is  no   attempt by the  Govern- 
ment to check black    money or t0 take 
steps to see that black money does not 
come in the way of inflation. Regarding 
the   inflaion     rate,  it  is  admitted  in  ihe 
Economic Survey at page 32; 

"The annual rate of inflation in 
terms of consumer price index rose 
from 9.8 per cent in March 1983 to 
12.5 per cent in December,  1983." 

The  only   reason     given     for  the  prices 
going up, which n ; 
that there was no'- sufficent 
the  distribution   system  of   essential 
:ommodities. Sir, on ihe one hand, 
he Government says that our food- 
'rains production has gone up and that 
a effective public distribution system 
;   there.   But   here   is   an   admission 
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Plans which have increased only by 
94 per cent. They have increased but 
increased at a lower rate. 
SHRI SHRIDHAR WASUDEO DHA- 
BE: The problem which our country is 
ig today is that different political 
parties are in power in different States 
with the" result Centre-State relations 
in fiscal matters especially are assum- 
ing very 'great importance, and there 
is no attempt at decentralising the 
: y or there are no guidelines given 
in the Finance- Minister's statement 
how the Centra-State relations will be 
improved. The increase given to the 
States which have got large commit 
ments, of about 9 per cent is really 
deplorable. 

Aid the third question for which the 
Government cannot. escape responsibi- 
lity ic the new policy of the Govern- 
ment, it? the allocation of industries in 
no-indusfferv   States.   The  Government 
of   Jndia   had    appointed    Sivaraman 
Committee which submitted its report 
h   1980  saying     that  there wer  246 
backward  districts     in the  whole  of 
India     and     dispersal    of    industries 
should   be      such   that   medium   and 
!arge-sca1

e   industries   are  located   -in 
the backward districts of India. Two 
hundred and fortysix    district?    have 
been    identified    by    the   Sivaraman 
Committee  as   being     backward    and 
when the matter came before the Cabi- 
net    tbe    Cabinet    appointed    a sub- 
committee   of     their  own   which    in 
n evolved a formula, and the Gov- 
ernment  issued a  directive on  27-2-82 
and notified that there are 87 districts 
identified as no-industry districts. And 
it is there politics   comes in.   In this 
identifkalon    process    all    the    south 
States like Maharashtra, Kerala, Guja- 
rat,    Karnataka,    Andhra    Pradesh, 
Tamil Nadu, except^ the    district    of 
Bihar—the entire southern States in- 
cluding    Maharashtra—are   excluded 
from  the  list    of    the    87    districts, 
are      forty     districts     from 
the     four     States    of   U.P.,   Bihar, 
T?->iasthan    and     Madhya      Pradesh. 
Some are in the Union Territories and 
in   inaccessible   areas   in the     North 
Eastern region or in other parts. Bet- 
and 1984 about 155 licen- 

ces were issued in these areas.    So, 
the policy on dispersal of   industries 
enunciated   by   the   Sivaraman   Com- 
mittee has been given a go-bye.    In 
reply to a question in this House the 
Commerce Minister, Shri V. P. Singh, 
said that this will apply to cooperative 
spinning  mills  and  sugarcane    mills 
and  they will  be    located    only    in 
no-industry   districts.   I   come   from 
an    area    where   there   is   not even 
a ' spinning    mill    on    co-operative 
basis.    There is   great resentment on 
account of this.   These are set up not' 
in any of the southern States, but only 
in the Hindi region where the ruling 
party thinks that they will get mor* 
votes.    Is   this the  national policy of 
the Government?    Still    there is    no 
indication    of the    reversal    of    this 
policy.    I thought Government would 
te verse it and treat all the 246 districts 
on an equal basis. 
This Government has no policy    to 
' give  any   relief    to  the middle class 
people.    Those who are evading   tax 
lik?  Birlas   and  Tatag     are  given   all 
concessions.   You should know that 60 
per cent of the income tax comes from 
middle      class    people.    Why    should 
these  people  be  taxed  income-tax at 
all, when the Government    is unable 
to control  the prices?    I suggest that 
it is time to abolish income-tax in the 
case  of fixed  income   group  so  that 
they will have some relief.  Now they 
have no relief and the dearness allow- 
ance  instalments     are  withheld  frotr; 
them. 
In paragraph     47  of the  Budget it 

has been stated that thev are going to 
have    a    massive rural landless emp- 
loyment guarantee    programme.    Tlie 
figure   given     here  is misleading.    If 
you actually calculate, only five days' 
work will be provided if one person 
in each family is given a job.    If you 
really    want   to   introduce the emp- 
loyment  guarantee     scheme, you  can 
arlont the Maharashtra    Government's 
scheme.   People  pay  professional tax 
and every     able-bodied person is en- 
j    titled to employment under tbe scheme 
I    and if a person is not given employ- 
ment, h-e can get unemployment bene- 
fit for 15 days.   If he gets the employ- 
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a worker, the lowest paid worker in 
this country, is just Rs. 2.50. And if 
you take into account the present 
value o' the rupees which is just about 
12 or 13 paise, you will realise that 
the wages which are paid to our wor- 
kers in the country are very very 
meagre and the poorest of the poor 
in this country is not even getting 
25 P per day in this land of ours! This 
is the position now. And still we talk 
that we have... (Time bell rings) It is 
a Budget which does not give relief 
to the poor people and I don't think 
it is welcome one. 

MR.  DEPUTY  CHAIRMAN;     Shri- 
mati Usha Malhotra. 

SHRIMATI USHA MALHOTRA 
(Himachal Pradesh): Mr. Deputy 
Chairman, Sir, I rise t0 support tbe 
Budget presented by our hon. Finance 
Minister for the year 1984-85. I con- 
gratulate him for the most imaginative 
and well-balanced Budget he has pre- 
sented. As we look back, the year 
1980 was a year of challenge as well 
as opportunity. The last four years 
have not been very easy for us. We 
inherited a severely damaged economy 
which was shattered beyond recogni- 
tion and was badly mauled by the past 
regime. This in turn, resulted in high 
inflation slow growth and severe prob- 
lems of balance of payments. And 
the foreign exchange reserves our 
Government inherited from them were 
depleted. Our difficulties did not end 
there. They were compounded. With 
two/ years of successive drought which 
resulted in shortages and inflation. The 
bold and dynamic stewardship of our 
hon. Prime Minister and her policies 
which were beneficial to the masses 
of the country and also the infrastruc- 
ture we inproved provided us with 
some hope and we were able to move 
from what wac, banded over to us as 
almost 'nil' to a stable economy. Gold 
wa? disiosed of as if it was nobody's 
business. Foreign exchange reserves 
were deplete^ as if it belonged to 
none. We had to preserve and we had 
to work hard over the years to build 
up  our bag which was just thrown 

to the wind in a whimsical way in the 
 past regime of Janata. For the com- 
mendable management 0f the economy 
ol our country, I think, the kud0s go 
to the hon. Finance Minister. Our. 
alert and diligent Finance Minister 
saw the country's economy back on 
the rails. He has performed exceed- 
ingly well. 

I think while formulating the Bud- 
get he had got three objectives in his 
mind. The first was probably to -ee 
that we had to contain inflation, which 
was upper-most in his mind. He has 
tried to give relief to, I would say, 
the most taxed class, the fixed income 
group. He has given due weightage 
to the developmental activities, the 
social welfare schemes and the defence 
requirements of our country. It is 
roally unfortunate that we have to 
invest more than what we should have 
if we had no dangers hovering over 
the horizon on one of our boundaries. 
All this coul(j have gone towards" 
something worthwhile something con- 
structive which could have contributed 
to the reconstruction of our country. 
And this is where I would like to 
defend our policies or even the hold- 
ing of the Non-aligned summit, which 
our friends across the floor have 
time anj again tried to attack and 
criticize. It is not that we wanted it. 
But since we were to have it we tried 
to focus the attention of the world 
powers that spending on defence was 
extraneous, if -we worked for peace- 
ful co-existence anj built up confi- 
dence and trust amongst the countries 

ol the   world.   Nearly   two- 
6 P.M.    third of the world population 

needed more money for de- 
velopment programmes than for 
programmes aimed at de"stroying 
each other. That ig how we were able 
to draw their attention to it when tbe 
Summit was organised here. I wou'd 
congratulate our hon. Prime Minister 
for having focussej the attention cf 
tbe entire world to the problems of 
the developing countries. Ours is 
one of them. At home we have not 
lost sight nf developmental activities, 
programmes    and schemes.   Thev are 
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very much there.   Talking on Budget, 
our Finance Minister has given relief 
from direct and indirect taxation to 
various cross-sections of our society. I 
think he has concentrated on mopping 
up resources to augment the central 
plan outlay by 25 per cent thereby in- 
Creasing the  aggregate  plan  to more 
than 30,000 crores including the Cen- 
- tre, the States and the Union Territo- 
ries.   His second objective was to tac- 
kle inflation    by reducing the excise 
duty on a number of commodities   in 
order to ensure that the constraints in 
the industrial sector are reduced. 

Relief in income-tax has been pro- 
vided by lowering the rate of personal 
income-tax by at least 5 per cent for 
ali slabs of fixed income groups  This 
is a welcome    relief which the fixed 
income group or the sa'aried class was 
looking forward     to,  right from  the 
uppermost rung of the ladder to the 
lowest.   The    achievement    of    these 
objectives clearly points towards   the 
recovery of the strength gaine^ by the 
national economy in the last 4 years 
despite the stresses and trains and we 
have moved forward.   The internatio- 
nal environment did not spare. us and 
created   exceptional  pressure on our 
economy.   Even with a uncovered de- 
ficit of 1760 crores in 1984-85 and Rs. 
1695 crores during the last year,   the 
Budget refects the confidence  of the 
economy  to   contain  the inflationary 
pressures while meeting the demands 
of investment of our growing econo- 
my.   It     has met our urge  to seek 
economic    stability   while   providing 
growth-oriented incentives to industry 
Therefore,   our  Budget is both prag- 
matic and positive.   The Government 
has kept its promises and commitments 
to the people of our country.   I think 
it has endeavoured to do so right from 
the very moment y took over and we 
have gradually moved from chaos and 
crisis towards a sound infra-structure 
which will provides this country with 
higher growth rate.   The  Budget re- 
flects the so:io-economic priorities    in 
policies adopted   by our Government. 
The Finance Minister has, very rightly, 
given the most-favoured treatment to 

developmental works and social wel- 
fare schemes under the 20-Point Pro- 
gramme for which the outlay has bee»» 
raised from 40 per cent to 47 per cen* 
in the annual plan outlay for 1984-8S. 
What is more heartening is the specifiS 
stress on  the programmes meant fen 
the rural areas and the 20-Point Pra-; 
gramme     announced by our beloved 
Prime Minister.   The tw0 schemes an- 
nounced by her on the Independence 
Day last year are the Rural Landless 
Employment   Guarantee   Scheme and! 
the Rural Self-Emp'oyment Guarantee 
Scheme.   They form the core 0f   tbe 
socio-economic and the fiscal policies 
of the   Government.   This will create 
500 million mandays of work an<i wffll 
help in lifting a major chunk of   the 
pc-cp'e who are below the poverty line. 
To strengthen the country's infrastruc- 
ture, higher allocation is being made-y 

for    power,    coal,    railways,    ports; 
Power   projects     will   get  Rs.   1,764 
crores, representing a 44 per cent bj- 
crease over 1983-84.   The Department 
of Coal"will get Rs. 1,310 crores   al 
against Rs. 1,076 crores for the year 
1983-84.   And the target for coal prot- 
duction would be 152 million tonnes ire? 
1984-85.   The   Railways will get    Rs. 
l,65o crores almost a 23 per cent   in- 
crease over the current year.   An aT- 
location of Rs. 201 crores is being ma*- 
for  the     development  of ports,    and 
rightly so, my hon. friend who    jusf 
spoke from my side did stress on the 
importance of ports.    And I think it is. 
 ust time we thought of having an in- 
frastructure    to    meet    the    growing 
need-; that we will be facing in    the- 
coming future.  The relief thus provi- 
ded  and the revenue    loss ha^ beets 
made up by the indirect taxation, in- 
crease of customs    duties.   And    we 
can  move     forward with    9    steadfjr 
growth rate.    The foodgrain Productio^. 
has touched an  all time high of" I*5 

million tonnes.     (Interruption)     Anti 
I think, we have been able to create » 
higher irrigation     potential.  And  we 
have added 8 million hectares of laid 
by providing extra irrigation potential 
t0 cur farmers and also by providing 
subsidies in ferti'izers and insecticides 
and improved facilities   for productiotSt. 
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agriculture sector Credit for in- 
creased food production also goec, to 
the hard-working farmers in our coun- 
try: They have been very receptive 
to the different programmes which 
have been handed, over tc- them by the 
Government: With the incentives that 
have been provided t0 them, they 
have really gone along with us. And 
I would request the hon. Members on 
the other side that if they try to see 
reason and if they try to see what has 
happened, the achievements we have 
made and the achievements made by 
the farmers and the peasants in the 
agriculture sector, they will probably 
not speak the way they have spoken. 
They have forgotten the har<j work 
that the farmers have put in for the 
last so many years to keep their pro- 
mises. And the Government also has 
not lagged behind and not let them 
down. Sir, the 'Forbes', a US busineSs 
bi-weekly magazine published an in- 
terview with the hon. Prime Minister. 
Thig is not a bi-weekly that is run by 
us. We do not have any control over 
it. We cannot influence it in any way. 
In one of its latest issues, the magazine 
notes, and I quote; 

"But in India, foreign policy is 
not a burning issue as elsewhere. 
Economy is what concerns most of the 
people in India That means two 
things; Continued opportunity for 
a fast-growing middle-class and 
more food for the hundreds and mil- 
lions of farmers. India has perfor-* 
med miracles." 
This is what thig magazine says, 

Again it says: I quote 
"...'When it had 350 million peo- 

.    pie, it had to import food.   Now it 
has 725    million people.   It is self- 
sufficient in food." 

MR. DEPUTY CHAIRMAN: What is 
the  name  of that magazine? 

SHRIMATI USHA MALHOTRA: 
This is 'Forbes', a US bi-weekly 
business magazine. 

The strong expansion in agriculture and 
the improvement in industry will be re- 
flected in the much higher growth of gross 

national product, i.e., GNP, of about 6 to 
7 per cent in the year 1983-84. The 
Budget is both imaginative and construct- 
ive. It will provide relief to all the sec- 
tions of the society which had felt the im- 
pact of inflation. Although it stands con- 
tained at present, the reliefs given in res- 
pect of income-tax and selective reduction 
in excise duty will revive the demand in 
the economy and bring about better utili- 
sation of the capacity. The Budget seeks 
to give incentives for savings and is anti- 
inflationary. Stress on resource mobilisa- 
tion for investments and growth has been 
laid. We are concerned with the fact that 
the prices have risen. Ves, it is a very 
much talked about point. We are quite 
concerned about it and measures have been 
taken over the years to contain these pri- 
ces. But it should be borne in mind that 
we have stablishcd them as compared to 
other countries and considering the global 
inflation which spared none of the coun- 
tries which were developing and which were 
putting in all their efforts to come- up. They 
were somehow hit by the sudden trigger- 
ing off of the oil prices which hit them 
badly. The increase in the oil prices, as I 
have just mentioned, spared no country 
and we were one of them. But by the 
endeavours made by the Government to 
tap our own oil reserves, we were able 
to build over the years a capacity to mana- 
ge our own requirements at home and a 
time is not far off when we will be able 
export crude beyond the boundaries of 
our country. We are able to con- 
trol inflation in 1974-75 in a manner 
which a few countries did. Price stability 
was maintained tilt 1977 but in 1979 and 
1980 thing went haywire. I plead that 
this is something which the opposition 
should remember that it was not all so 
wonderful with their Plan. They had 
planned a rolling Plan which rolled 
them into it and which rolled up the 
national economy also in what they 
probably thought was just what they 
could do. They could not go beyond 
that. I think that was all that they 
were capable of and the country and 
the masses found that it was 
no other Government which could perform 
as well as the Government that was back 
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in power within two and a half years un- 
der the stewardship of Shrimati Indira 
Gandhi, our hon. Prime Minister. 

Prices went up. by more than 22 per 
cent at that time. This is what was hand- 
ed over to us. (Time bell rings), sir, 
what is this? I have just come half-way 
and I hope you won't be uncharitable. As 
it is, I had given my name much earlier 
bu* I have been put at the end, last. As 
am atter of fact, what should I say, all 
right, I will speak till I finish. The prices 
went up by more than 22 per cent. 

MR. DEPUTY CHAIRMAN: AU right, 
speak  for three  more minutes. 

SHRIMATI USHA MALHOTRA:  This 
is what was handed over to us. We have 
all realised to success of the fiscal policy 
that our Government has pursued.   I con- 
gratulate the hon. Finance Minister for his 
farsightedness, correct direction   and    the 
ability with which he   has   handled    the 
fractured economy since    the   last    four 
years. Inflation in  1980-81  started coming 
down. It was then 15 per cent. In 1981-82 
it was 2.5 per cent.    We    had a    severe 
drought after this  but still managed     to 
keep it down to 6.5 per cent in 1982-83. 
The  two    successive    droughts    brought 
preserves on the economy but by the skill- 
ful   management  that: was  there  it     was 
prevented from growing further. What we 
saw was that the Government intensified 
programmes for the development of agri- 
cultural production and it compares well 
with the production of any    other   years 
reasons being that the subsidies for ferti- 
lisers and the greater incentives provided 
by the Budget for the Sixth Plan resulted 
in a very sound foodgrains    reserve,    al- 
though we had  to build  up some  buffer 
stock by a small percentage by improving, 
there is  no doubt about it, because they 
were all depleted earlier in    the    earlier 
regime.    Agricultural    production    as    a 
whole is likely to increase by 9. per cent 
over the previous year. This bears   testi- 
mony to the soundness of the fiscal policy. 

In    revitalising    our    economy,    power 
generation has played a vital role.   Power 

generation in our country has increased 
by 50 per cent because of better utilisa- 
tion of the installed capacity. This has 
led to improvement in the industrial per- 
formance over the previous years. In- 
dustrial growth in the current year is likely 
to be 4.5 per cent. Overall percentage 
of the last 4 years would be 5.2 per cent. 

Modernisation  of  technology  is     being 
siicsed upon.    It is very heartening    to 
note that we  are doing so well.     There 
was some criticism about the colour TV. 
I feel that our friends across the floor do 
not  realise  that  investing  in     something 
which has to  be  discarded  ultimately  in 
the near future in order to keep pace with 
the rest of the world, will not be fruitful 
at all.    So, to catch up with the rest of 
thei world, we had to go in for colour TV 
so that we do not have to  discard the 
black and white TV technology straightway. 
I think, the way we are developing and the 
way we have developed over the yeai-s, it 
was  necessary   to  jump  over  that  stage. 
I am for this modernisation of technology, 
or the new technology which is being tak- 
en into account in various fields of our 
development.   This has led to improvement 
in industrial  performance and  I think it 
depends on a number of factors.    One of 
them is advertising the manufactured goods. 
I would join one of my friends who spoke 
and mentioned that this 20 per cent dis- 
allowance  for  advertising  should   not  be 
there. It is a deterrent measure for pro- 
ductivity.     Our hon.   Prime  Minister  has 
laid stress time and again on more produc- 
tivity.   They are new entrants in the field 
of industry and if they do not advertise 
their products.    I think the monopoly in 
the industrial field would continue to re- 
main wth a few, wtth the result that new 
entrepreneurs or new industries will be left 
behind.    And in the process, Government 
may also lose, because the prices rise, when 
there are no competitors left in the field 
and that results in inflation.   I would say 
that 20 per cent disallowance on advertis- 
ing is hurting the economy, and the ma- 
nufacturers of consumer products will raise 
the prices.    You must have read a news 
item in the newspapers today relavaht to 
what T  am pointing out that if you dis- 
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allow 20 per cent on advertisements, they 
are going to collect it from the consumers. 
It is the consumer who will bear the brunt 
of it and hence I feel the Finance Minister 
will look into it. If there is no competi- 
tion, there is a chance of prices going up 
eratically. 

Petroleum products have shown impro- 
vement; production has increased to 26 
million tonnes. Production of coal, cement, 
and fertilisers has also registered significant 
increase.  , . . 

Performance of public sector forms the 
backbone of country's economy and it has 
considerably improved. Its productivity 
and profitability has shown improvement. 
I will not repeat this point as it has already 
been mentioned by an hon. Member. Na- 
tion's economic growth is back on the rails 
and for its further improvement, we all 
have to put our shoulders together, and 
sort out the problems being forced by them 
rather than criticising it from time to time. 
I would also like to say here that our 
foreign exchange reserves would have been 
eroded, had it not been for our oil pro- 
duction, which we have been able to a- 
chieve, the percentage of increase is a 
great achievement and highly commenda- 
ble which we have been able to achieve. 

In the revised twenty-point programme 
announced by our beloved Prime Minister, 
the integrated rural development program- 
me has helped 10 million families and ge- 
nerated employment equivalent to 1,240 
million mandays. The Budget presented 
by the Finance Minister provides adequate 
funds to accelerate this programme. There 
are two other new schemes which haye 
been mentioned by me earlier and these 
are very welcome. This point has been 
gathered from all the representatives of 
the people who come over here that the 
educated unemployed youth have seen a 
new hope for whom we all stood commit- 
ted to provide them with employment op- 
portunities. It is ommendable that we 
have innumerable programmes for' the un- 
employed provided in the Budget. Wheat 
will be made available at Rs. 1.50 pet 
kg. to those working under the IRDP ot 

under the rural employment guarantee pro- 
gramme. These programmes would look 
after the nutritional requirements of these 
people. It has been stated here that the 
Government is not taking care of their 
nutritional requirements. I hope my col- 
leagues in the Opposition would heed to 
what I say,, a sincere effort has been made 
by  the   Government. 

Foreign exchange facility extended by 
the IMF has been prudently utilised, as 
we had the goal of self-reliance which was 
never lost sight of.' As a result of the 
careful management of foreign' exchange 
reserves, during the last four years, Gov- 
ernment have voluntarily decided not te 
avail of the balance of 1.1 billion U.S. 
dollars available under the credit arrange- 
ment with the IMF. 

Belying the prophesies of doom by 
many a selfstyled Cassandra, the economy 
has emerged stronger as a result of the ad- 
justment efforts mounted by the Govern- 
ment. Non of the dire consequences..,. 
(Interruptions). 

MR. DEPUTY CHAIRMAN: Please g» 
to the last point. 

SHRIMATI USHA MALHOTRA: I am 
coming to the last point. Please be pa- 
tient. We have not done away with sub- 
sidy We have not cut down wages. We 
have not compromised on planning. We 
have not faltered in our commitment to 
the anti-poverty programme or the other 
welfare programmes for the masses. Go- 
vernment went in for the loan arrange- 
ment with eyes open and has come out 
with the head high. We did not have to 
deplete the reserves of gold which we had. ' 
We have not rolled up our planning, ^(e 
have to concentrate now on fiscal disci- 
pline which has been spelt out by our Prime 
Minister. To drastically cut down unpro- 
ductive expenditure, lay stress on savings 
and productive investment, increase our 
exports, give incentives for more and more 
production, all these will be the guiding . 
factors. I hope, everybody will cooperate 
to build what the masses of this great 
country expect out of us.   I also h»pe, all 
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our friends from across the floor will also 
join hands with us in the implementation 
of these programmes. Here, I would also 
like to point out that the decision-making 
machinery and the implementation machi- 
nery are the two sides of the same coin. 
We must, as builders of this nation, play 
our role and play it well so that * the 
coming generations do not point fingers at 
us that we have let them down in one way 
or the other. With these words I would 
say thank you very much for bearing with 
me and I also congratulate tho Finance 
Minister and support the Budget, whole- 
heartedly.    Thank you Sir. 

MR. DEPUTY CHAIRMAN: A very 
good speech you have made. Shri Ram 
Bhaeat Paswan. 
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SHRI GHULAM RASOOL MATTO: 

Mr. Deputy Chairman, Sir, the Finance 
Minister, while delivering his Budget 
speech, stated, and I quote: 

"In framing these proposals I have 
tried to take into account the realities 
of the economic situation to which I re- 
ferred at the beginning of my speech. 
While doing so, I hope I have not been 
entirely unmindful of a certain forth- 
coming event which is of importance 
to all of us in this Parliament." 

I was in the gallery, ,the Rajya Sabha 
gallery listening to the speech. Imme- 
diately after he finished his sentence, he 
said: 

"The Seventh Plan." 

All of us who were sitting in the gallery 
and all the other Members thought that 
he was referring to the next elections. But 
it was the Seventh Plan. If I was in his 
place, I would have said, 'Yes, I have 
framed this Budget proposal with the 
ensuing elections in view. "If I was ni 
his place, I would have also said, "I do 
not want to offend my electorate durnig 
the election year." To state that he has 
framed the Budget with the Seventh Plan 
in view is to my mind, unrealistic. 

iWhy I say so is that when you embark 
upon the Seventh Plan, a new Plan, you 
have to see what you have achieved in 
the last Plan. In the last Plan, Sir, our 
target fixed for the food production was— 
now I stand corrected—153.6 million 
tonnes, whereas we are expecting to achieve 
the highest as 145 million tonnes. Sir, 
in regard to electricity we had a target 
fixed for the Sixth Plan, of 191 billion 
kw. hours, whereas we achieved only 170 
billion kw, hours. With regard to the coal 
production, we had fixed a target of 165 
million tonnes, and we achieved only 115 
million tonnes.    With regard   to our ex- 

ports we had estimated an average ex- 
port growth rate of 7 per cent, whereas 
we have achieved only 4 per cent. With, 
regard to the industrial growth, we had 
fixed a target of 8 to 9 per cent, but 
we achieved only 4.5 per cent. So, keep- 
ing this in view, I must say, Sir, that 
he did not have an eye on the Seventh 
Plan but on tha election, 

But I must add also that if any opposi- 
tion party was also there when this is 
the last election year, it will also have 
done the same thing. There is no doubt 
about it. So, under the circumstances, 
I can only make certain suggestions so 
that they are taken into consideration by 
the hon. Minister. I do not want to ana- 
lyses, though I have got a lot of analyses 
before me about our achivements. I only 
want to make certain suggestions and I 
would like the hon. Minister to take these 
into consideration. 

The first thing that I want to mention 
is that for the last 10 or 12 years—I have 
been watching with interest everybody 
from that side or to his side has been talk- 
ing of black money. Some put it, as Dr. 
Adiseshiah has said, at 50 per cent; some 
say it is 60 per cent. 

DR.     MALCOLM     S. ADISESHIAH: 
Study group of IMF. 

SHRI GHULAM RASOOL    MATTO: 
But nobody has come out with a solu- 
tion of this problem. Everybody says 
that we have black money in circulation. 
To my mind—I gave a little deep thought 
into this—in this creation of black money, 
the villain of the piece is the income- 
tax.   And look at the income-tax. 

MR.  DEPUTY      CHAIRMAN:     You 
should remember "what Dr. Adiseshiah 
said on tha; subject. 

SHRI GHULAM RASOOL MATTO: 
I can differ with him. I am telling you 
about the actual facts of the case, because 
I have my own opinion about it. When 
you talk of income-tax, you have to see 
what our revenues are. In these budget 
proposals that I have got before me,    I 
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find that out of every rupee of revenue 
tbat comes to us, only one paisa comes 
ou tof income-tax. And for- the year 1 
under report, 1984-85, our income-tax re- 
venue will be only Rs. 560 crorse. Now, 
Sir, why do I say that income-tax is the 
main villain of the piece? Black money 
creates many evils.. There is dodging of 
the customs duty, there is dodging of the 
excise duty, there is dodging of local taxes, 
there is dodging of everything, and it is 
all the creation of black money. And 
this black money is because of this in- 
come-tax. So my unorthodox suggestion 
would be .......... 

DR. MALCOLM S. ADISESHIAH: 
Abolish income-tax? 

SHRI GHULAM RASOOL    MATTO: 
The other day an American delegation 
had come and Mr. Balram Jakhar was 
the host. We put certain questions tol 
them and we were told—I was really 
amazed about it—that in America income- 
tax is being collected by the States as 
well as the Centre. So my point is, if 
this sum of Rs. 561 crores is the villain 
of the piece, why don't we take a very 
bold decision? We may give a tax holi- 
day for two years to everybody and ask 
the States to collect the taxes at their 
aide for their share, because at the mo- 
ment, we are collecting at the Centre...............  

SHRI S. M. KRISHNA: How is it a 
tax holiday then? 

SHRI GHULAM RASOOL MATTO; 
We will not collect any income tax for 
two years, I mean the Central Government 
I am talking of the Central Government.. 

SHRl S. M. KRISHNA: The States 
should collect it? 

SHRI GHULAM RASOOL MATTO: 
The States will collect it to the extent of 
Their share. 

SHRI S. M. KRISHNA: How is it a 
tax-holiday then? To whom is the holi- 
day? 

SHRI GHULAM RASOOL    MATTO:     j 
I am sorry if I used the word "holiday". 
It is a wrong word.   I will say, the Cen-    ' 
tral Government will  not collect any tax 

for two years. When I say this, the same 
document comes to my support Now, 
in' the annexure, in statement II, it is 
mentioned that the income-tax collected] 
by he Cenral Governmen is Rs. 1,801 
crores, out of which Rs. 560 crores only is 
retained by the Centre and about Rs. 
1,300 crores is being given to the States. 
So, my point is, after two years, we say 
that everybody must declare is assets be- 
cause, as I said, wealth-tax gift tax, alL 
these taxes are being evaded at the mo- 
ment. If we take this unorthodox stop 
and ask the States to eolect the tax—the 
the Centre will not collect any tax—and 
then after two years, we come out with) 
a Bill and ask everybody to declare his 
assets, may be this will be a way of finding 
out a solution to the black money prob- 
lem. The second point is with regard to 
public sector undertakings. The Reserve 
Bank of India Governor has recently Said 
that all is not well with the public sector. 
He has also said that proper accountabi- 
lity is absent in the public undertakings. 
In this connection I would like to say 
that last year the Finance Minister came 
out with a Bill with regard to the State 
Electricity Boards and in the Bill that we 
passed it was mentioned that a minimum 
4 per cent return—I stand to correction 
whether it is 3 per cent or 4 per cent—\ 
must be ensured by the State Electricity 
Boards. I want the Finance Minister to 
make a similar provision for public sec- 
tor undertakings also. There are certain 
public sector undertaknigs which are bey- 
ond repair. But for those that are going 
on or are not in a very bad shape, we 
could fix a target that they must achieve 
a return of about 6 per cent on the invest- 
ment; we have invested. According to 
Dr. Adiseshiah, Rs. 23,363 crores is in- 
vested in the public sector alone. If this 
return of 6 per cent were there, our de- 
ficit of Rs. 1775 crores could be wiped 
out. Kindly take this point into consi- 
deration, 

My third point is; I agree with Dr. Adi- 
seshiah that we are not taking into con- 
sideration the vital factor of interest, as 
to how we. are going to repay. In the 
same booklet that you have given us, out 
of the 60 paise for developmental    plans, 



375 The Budget [EAJYA SABHA]       (General), 1984-85       376 

..[Shri Ghulam Rasool Matto] 
13 paise are to be paid by us every year 
towards interest alone and there remain 
only 39 paise for Plan—39 paise only for 
Plans and 13 paise for interest. This is 
what is causing concern to me also. Ifj 
we continue with the present rate of defi- 
cit financing, by the end of this Plan our 
deficit financing will be about Rs. 10,000 
crores. How are we going to wipe off 
this deficit of Rs.   10,000 crores? 
. My fourth point is about the expenditure 
side. The Finance Minister has not come 
out with any proposal fo freeze expendi- 
ture. I would request him that for the 
next two years at least no new appoint- 
ments should be made. Something must 
be done to check Government expendi- 
ture, to check the non-Plan expenditure. 
This is my humble suggestion to the 
Finance Minister that he must freeze for 
at least two years all new appointments. 

Then I come to additional excise duty 
in lieu of sales tax. I have studied this. 
The rate of growth of sales tax in the 
States has been of the order of 19 per 
cent and the rate of growth of additional 
excise duty in lieu of sales tax is only 
10 per cent. I would suggest, instead of 
the States clamouring everytime, why we 
should not do away with this additional 
excise duty and leave it to the States to 
collect, because their sources of revenue 
have already reached the saturation point. 
This may be reverted back to the States, 
including all those items like textiles, 
sugar, etc. on which we are levying addi- 
tional duties. These can be reverted back 
to the States. My next point is that the 
Hon'ble Finance Minister is charging sur- 
charges and such additional duties in 
which the States are not getting any share. 
I would request him that these should also 
be clubbed with the entire customs duty 
or excise duty so that the States could get 
their share out of it. 

In this connection 1 want to say that 
under the Additional Duties of Excise Act 
of 1978, Jammu and Kashmir gets some- 
thing in Hue of theri consumption of cer- 
tain articles. In view of the cold climate 
there, we have to use lot of textiles. The 
other items of which Jammu and Kashmir 
is  the  hgihest  consumer   are     sugar and 

tobacco. In the case of sugar our share 
is 0.83 per cent. In the case of tobacco- 
our share is 0.744 per cent. In the case 
of textiles also our share is 0.744 per 
cent. This is very low. If these are 
sent back to them, along with the addi- 
tional duty in lieu of sales tax, they will 
have a larger amount of money for their 
development plans. 

Another point about Jammu and Kash- 
mir that I want to make to the Hon'ble 
Finance Minister is regarding grants-in-aid 
referred to in clause (1), of article 275 
of the Constitution. Under this some 
States like fHimachal Pradesh, Jammu 
and Kashmir, Manipur, Nagaland, etc. 
have been classified as special status States. 
There are nine such States and under the 
Eighth Finance Commission Assam 
also has been added. Though Jammu and 
Kashmir has been classified as a special 
status State, we are not getting any bene- 
fit due to such States, namely, 90 per cent 
grants' and 10 per cent loan. We are not 
getting that benefit. I will request the 
Hon'ble Finance Minister to consider this 
point. 

Another point which I would like the 
Hon'ble Finance Minister and the official 
Gallery to take note of is about the 
recent excise duty reduction on cloth, 
particularly, cotton-polyester blended fab- 
rics or cheap man-made fibre blended 
varieties. This is very welcome and I will 
cngratulate the Hon'ble Finance Minister 
for this. When I was recently in Bombay 
I made some'survfcy about it. In Bombay 
1 was surprised to see the glee or hap- 
piness in certain quarters because of this 
announcement by the Finance Minister. 
The processing units over there were 
very happy. Excise officials will admit 
that lot of tax evasion was taking place 
in the processing houses. The reason for 
the happiness was that 98 per cent of the 
cheaper cloth for which the Finance 
Minister wants to give relief is mostly 
made up of polyester viscose into textu- 
rised filament yarn. Polyester viscose warp 
and polyester viscose weft- goods are 
also made. 98 per cent of this is made in 
these . combinations Polyester-cotten warp 
and polyester-cotton weft fabrics are only 
2 per cent of the production.    No relief 
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IS given for polyster-viscose blands or 
polyster-viscose warp and filament yam 
weft goods which form 98 per cent of 
production in this cheap cloth. 
7 P.M. in the processing units 
the duty        remains     un- 
changed for the 98 per cent    production 
of the cheap cloth. It is 7-1/2 per cent be- 
fore and it is 7-1/2 per cent again. Now, 
in the case of polyester cotton, this    has 
been reduced to 2 per cent. As I    said, 
only 2 per cent is made in this category 
and 98 per cent in the other.    This    an- 
omaly needs to be corrected and polyester 
viscose should also be included to get the 
duty reduced to 2 per cent from 7.5 per 
cent.    But here again, Sir, I have another 
suggestion to make for which I made a 
little probing   in  the  entire  market  over 
there.     Still some evasion will take place 
in the processing units..    So, I would sug- 
gest that  instead  of getting whatever in- 
come we can as a result of the processing 
charges on the cheap cloth for which this 
concession is sought to be made, we should 
pass this on to the yarn stage itself where 
there is no possibility of evasion.   For ins- 
tance, the excise duty on polyester cotton 
yarn has been reduced to four rupees.   It 
may be raised to six rupees. Similarly the 
duty on non-cellulosic spun yarns can be 
adjusted upwards. But the processing units 
for this type of cloth for which the hono- 
urable Finance Minister wants to give re- 
lief should be completely exempted from 
du'.y and this should be passed on to the 
yarn stage so that evasion does not take 
place and the people really get the benefit 
of this because, as I said earlier, 98 per 
cent is made of the polyester viscose blends 
and  polyester viscose  warp  and  filament 
yarn weft and this should be taken into 
consideration.   T would request the Finance 
Minister to send a team, some experts, to 
Bombay and study the market.    If I am 
correct, then rectify this mistake and come 
out with amendments, when the Finance 
Bill  comes  tip for discussion, so that this 
anomalv is done away with.    Right now, I 
was told, there is evasion to the tune of 
about five crores per month on this type 
of cloth  only in the processing units in 
Bombay,  alone  and  with  this  new  levy, 
nothing will be avaded.    So, Sir, I would 
request the honourable Finance Minister to 

take this into consideration. 
The last point that I would like to make 

is this: Sir, kindly note this; you are the 
custodian of this' House also at the mo- 
ment and you should listen to this. Sir, 
the Appropriation Bill comes to this House 
on the last day of the session when it has 
already been passed by the Lok Sabha. 
So, it is only a formality that we are ob- 
serving. The idea of the framers of the 
Constitution was that when the Finance Bill 
or the Appropriation Bill is taken up for 
discussion, the elders also would consider 
certain things and would offer their com- 
ments and suggestions. But, because this 
is a Money Bill, this has to be passed by 
the Lok Sabha and this House gets no op- 
portunity and the Government cannot take 
and does not take into consideration the 
views of this House. Of course, ultimately, 
it is to be passed by the Lok Sabha. 
Therefore, I would like to suggest that 
both the Finance Bill and the Appropria- 
tion Bill should be placed in this House 
first or simultaneously in both the Houses 
so that certain suggestions, certain, modi- 
fiations, by this House could be taken into 
consideration by the Government. Of 
course, the final arbiter and final authority 
in this is the Lok Sabha. But it would be 
better if the views of some experts in this 
House are taken into account by the Go- 
vernment. That is why I am making this 
suggestio'n. I would like the Finance Mi- 
nister to consider this suggestion of mine. 

SOME HON.  MEMBERS:  How    is it 
possible? 

MR. DEPUTY CHAIRMAN: How is it 
possible? 

SHRI   GHULAM   RASOOL   MATTO: 
Then, Sir, I have one more point.    As a 
member of the Opposition, I have classified 
'this Budget as an election budget and I 
would request the Finance Minister to con- 
sider the proposal that instead of  

 
 
some latent methods for collecting funds 
for the elections by the political parties, 
there should be fair play and the compa- 
nies may be permitted to contribute so that 
der hand dealings are not resorted to either 
by the ruling party or by the Opposition 
and the people can contribute to any party 
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they like,   If it is allowed now, it will to 
morally all right, if it is not allowed, still 
they will pay, but those will be through 
under-hand methods. 

So, Sir. this is my suggestion and I 
would request the honourable Finance Mi- 
nister to consider this suggestion and also 
the other suggestions that I have made. 

Thank you very much, Sir. 

 
The House then adjourned at 

five minutes past seven of the 
clock till eleven of the clock on 
Wednesday, the 14th March, 1984. 


